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(i) Notification Nos. 127 [F. No. S.
51J77-TRU (CUS) and 128JF. No. S. 51|77-
TRU (CUS) dated 1st July, 1980, under
section 159 of the Customs Act, 1962.

(Department of Revenue):—

(ii) Notification Nos. 116J80 and
117180 dated the 1st July, 1980.

(iii) Explanatory Memorandum on the
above notifications. [Placed in Library. See
No. LT- 982/80].

THE BUDGET (GENERAL.) 1980-81—
GENERAL DISCUSSION—Contd.

SHRI N. K. P. SALVE (Maharashtra):
Vice-Chairman, Sir, I rise to support the
proposals contained in the Budget presented
by the Finance Minister in the Lok Sabha on
the 18th June.

We are still under the shadow of a grim
tragedy that left the nation dazed and
benumbed. The beloved, dynamic, young and
courageous leader Of my party and the nation
in his own right, Shri Sanjay Gandhi, is no
more. He died the death of a hero. He was a
man who had endeared himself to the nation
for the matchless ' qualities of his head and
heart, qualities which were nurtured and nou-
rished by assiduous hard" work and which
were manured by political persecution, trials
and tribulations. The nation is unconsolably
mourning in anguish and sorrow along with
Mrs. Gandhi and her family at the loss of this
priceless jewel of Mother India. But the ways
of the Lord Almighty are beyonj human
comprehension. Having paid this tribute, I
merely beg to request my friends in the
Opposition with the utmost humility, for the
campaign is still continuing, that they should
show a modicum of political wisdom not to
raise any controversy either about the accident
or about the funeral for,
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to say the least, such a controversy at this
stage is utterly in bad taste. Sir, the Budget
discussion calls for a very mundane and hard-
headed approach, for which we are not as yet
fully conditioned because of the shock of the
tragedy. But the Finance Minister deserves
high commendations for.presenting a Budget
which has been very widely acclaimed
throughout the length and breadth of the
country. Sir, the most redeeming feature of
the Budget has been the reversal of the trend
that we have seen in certain very vital areas of
direct and indirect taxation” a trend which has
been very cussedly and obstinately followed
by his predecessors, as a result of which poor
men, common men, were loaded with ex-
cessive taxation as they continued to groan
under the burden of their own poverty, their
own impecuniousness, under their own
misery. In the realm of direct taxes, this
reversal is particularly in the field of non-
corporate assegsees and in the realm of
indirect taxes, it is by way of relief that has
been given on the taxation of items of
common consumption. So far as direct taxes
are concerned, the Finance Minister deserves
oUr congratulations for raising the limit of
exemption on income from Rs. 10°000 to Rs.
12,000, a measure which was long overdue,
for it not only brings much-needed relief to
those who deserve it because of the highly
inflationary forces and pressures which have
been working in our economy on a sector
which can ill afford to bear the same, but it
would also bring about some streamlining of
the administration which would very
substantially minimise unremunerative work.
Also, Sir, the Finance Minister, so far as the
assessees in the non-corporate sector are
concerned, has taken in their taxation an
extremely laudable, praiseworthy and
pragmatic step in reducing the highest
marginal rate of taxation of income from 72
per cent to 66 per cent. I must refer to one
more step that he has taken. Of course, that is
in the shape of an
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amendment in the Finance Bill. But 1
must mention it here since that affects a
large many assessees. It is, the deletion
of section 37(3A) of Income Tax Act.
The same related to advertisements,
publicity and sales promotion expenses,
and we inserted by the Janata Party
Finance Minister, an extremely onerous
and cumbersome provision which was
not benefiting revenue but which wag
acting as a great impediment to the busi-
nessmen. Unheard of restrictions were
placed on assessees' advertisement sales,
promotion and pubrlelty expenses, for
sale of their own products. That has
fortunately been deleted.

Sir, it is necessary at this Juncture that
straightway I deal with the criticism which
is very widely heard, the criticism which is
being flaunted specially by my friends who
walk on to the left of the road, that the Fin-
ance Minister has taken care only of those
who can afford to pay taxes, that the
Budget has favoured only the rich and the
very rich by reducing the highest marginal
rate of taxation of income from 72 per cent
to 66 per cent. The other section has also
criticised and asked: Why 72 per cent has
been reduced to 66 per cent because that Is
bound to affect adversely the off-take of
revenue and ultimately affect our growth
and disable Ug to mobilise and harness all
the resources to augment our Plan
expenditure. This criticism is levelled by
one section of the people. Those who
complain that by reducing rates of taxes on
income we are eating at the root of the re-
source mobilisation are people who do not
understand the coefficient between the tax
collection and rationalisation of tax rate.
Our experience has shown that
rationalisation of tax rate has always
augmented revenue collection. I hope these
ignoramuses will do well to kindlv see
what achievements some countries fiave
made by reducing the tax rates to s
augment their revenues.
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Ag far as other friends, who belong to
the Communist Party are concerned, they
are people who read Karl Marx in their
college days, but hare never grown
"beyond it. They will do well to realise
that high rates of taxation have never
taken us closer to socialism nor have they
helped us to collect sufficient revenues. It
has helped large-scale evasion. It has
only brought about erosion in valuw. It
needs to be understood once and for all
that our experience of the working of
direct taxation in this country has
established beyond any doubt that in the
absence of very high degree of
regimentation and in the absence of use
of massive police power under-the direct
tax laws, high rates of taxation neither
yield high revenues nor do they take the
country towards socialism or egalita-
rianism. High rates of tax increase
disparities and adversely affect revenue
collection. The Finance Minister has,
therefore, done well in reducing the
higher marginal rale of taxation to 66 per
cent in the non-corporate sector.

In the field of direct taxes, it was sinful
for his predecessors to have taxed items
of common consumption. Every time the
Budgefwas presented the day was
dreaded the most by a common man. It
was a cursed event for the common
man—because he did not know what
burden was going to fall on him. His
predecessor was so utterlv merciless and
unsparing on common man that they
were scared of the day when the Budget
was to be presented. Fortunately this
time, after the Budget proposals were
announced the common man heaved a
sigh of relief and that is why this Budget
is called the Budget of tht common man
mainly because certain trends were
reversed. He not only left out, and gave
relief to, items of common consumption
in indirect taxes but also exempted
outright several items of common
consumption which is a laudable trend. I
hope he will find sufficient scope,
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leverage and margin to be able to keep the
good work going in this direction.

The worth or merit of the Budget cannot
however be evaluated unless the extremely
dangerous and critical state of economy in
the country today is properly and fully
appreciated. To understand how precarious
the economic situation is, it is necessary and
essential that we understand the bitter
realities.

I was listening to Shri V. B. Raju, ray
esteemed friend on the other side. I really
wish that while criticising the Budget he had
juxtaposed the malaise in our economy with
the objectives which had been pointed out in
the Budget, namely, growth and price
stability. After juxtaposing the two, if he had
made a more analytical approach instead of a
generalised approach, I am sure he would
have been less uncharitable. Generalisation
sometimes leads to political predilections and
political affiliations of acquiring the front
position. Be-that-as it may, I shall try to
determine what are the factors or reasons
which have ruined our economy or brought
our economy almost to the brink of collapse.
In 1979-80, Sir, there was all-round
deterioration in the economic .situation with a
severe drought resulting in a ten per cent
decline in agriculture as against a record pro-
duction of 1978-79. Now, this is the bitter
reality. And we are not blaming the clouds for
this as mentioned by Shri Raju. I am only re-
ferring, as a student of macro-economics, to
the existence of these factors "which have
their own ramifications. And, Sir. keeping in
view growth and price stability. I will analyse
the Budget proposals to see to what extent
you are able to achieve these two objectives.

Sir, against a growth of 7.6 per cent in
1978-79, industrial production in 1979-P*
declined  marginally. Then, in the
infrastructure sector, that is, coal. railways,
power, they failed miserably and these
distortions adversely 484 R.S.—6
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affected the overall production. Then, Sir,
crude oil prices reached Concor-dian heights
and the price rise was nearly a hundred per
cent more in August 1979. Additional demand
on the industry between August 1979 and
May 1980 aggregated to Rs. 2,466 crores. The
price of imported crude, Sir, in August 1979
was Ks. 1.255J-per metric tonne. Now, that
was jacked up. That was jacked up to Rs.
1,945|- per metric tonne. So, it was almost
double and this is one single factor which has
to be reckoned with and taken into account.
How can you prevent import of inflation into
this country as long as you are going to use
imported 0il? And the import of oil expected
is: crude— 16 million tonnes, and petroleum
products—65 million tonnes. And, Sir, if it is
necessary to keep the country and the
economy going and if import of oil in
adequate quantity is necessary for the revival
of the economy of the country, then it is
imperative that some degree of inflation is
something with which the country will have to
live with. Presently, the price of crude is 30
dollars per barrel. When it was raised from
two dollars to four dollars and from 'four
dollars to eight dollars, We made a hue and
cry. I think Mr. K. C. Pant was then in the
Finance Ministry. At that time, Sir, a terrible
hue and cry was raised. But now it is. 32
dollars a barrel. As a, result of this, there is an
adverse balance of payments position and
there is a decline in our visible and invisible
exports and the adverse balance of trade
aggregated to Rs. 2.233 crores. There was also
a decline in the foreign exchange reserves.
Now, I will speak of a shattered public sector.
So far as the industries are concerned in the
public sector on a total capital investment of
Rs. 14,173 crores, in 1977-78, the losses
aggregated to Rs. 91 crores and in 1978-79,
the losses aggregated to Rs. 31 crores. As
against this return in the private sector appears
to be much better. A study of 450 companies
by the Reserve Bank of India
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[Shri N. K. P. Salve] indicates that On the
capital employed, the private companies on an
average have shown a return o'f 8 per cent or
so. What was worst was that the supplies
declined because of the decline in industrial
production but the demand management
also  showed very great distortions. The
increase in suPPly aggravated by the velocity
of the money, played havoc with the demand
management on the monetary front. I just
want to refer to two or three figures so far as
the money supply position is concerned and
it will give an idea of the tremendous
distortion. Now, if the budget is
analysed in this manner, one can always
say: "That this is proper and this is
dangerous." It is easy to talk in that vein.
You can always say that in this Budget
there is this error and there is that error.
What is the alternative in the midst of the
reality which has to be taken into account,
duly reckoned budget has to be presented
Budget is considered to  be the sharpest and
most powerful instrument to set right the
distortions in the economy.  Sir, there is a tre-
mendous  spurt in the money supply, an
amazing spurt in the money sup-  ; ply, and
the figures for May 1979 show that the
expansion in the money 1 supply expanded
by Rs. 750 crores as against Rs. 450 crores in
the corres- I ponding period of the previous
year and ,this was in the" face of the decline in
foreign exchange lo an extent of Rs. 343 crores
whereas, in the preceding year, foreign
exchange reserves hajj increased by Rs.
117 crores.  Add to this, Sir, the borrowings
from the Reserve Bank of India—that
is the real deficit financing. Now, I am
using the term ‘'deficit  financing' in
contradistinction to the term 'budgetary gap',
borrowings from the Reserve Bank in May,
1980. aggregate to Rs. 1126 crores as against
Rs. 1083 crores earlier, over and above the
moneys borrowed from commercial banks
which amounted to Rs. 602 crores in May
1980 as against Rs, 318 crores in the preceding
year.
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With this amount of money supply and
constraints in supplies of goods because of
declining industrial production, inflation was
absolutely  inevitable.  And, therefore,
unlimited moni-tary expansion, limited
supplies inevitable inflation—all these caused
the wholesale price index to rise by 19?9 per
cent. And the economy, therefore, was
absolutely in doldrums when the Finance
Minister was called upon to present the
Budget. I think it was the most unenviable
task for anyone today to present the Budget to
cure this malaise, all these evils, all these
problems, and so manage the economy of the
country as to bring about price stability on the
one side, and take measures which will
galvanize the economy on the other side, ajid
at the same time, mop up resources which
should bring about the requisite growth>
targeted growth, that we have kept before us,
of 5 per cent. The two supreme objectives
which were kept in the Budget by the Finance
Minister of—economic growth and price
stability and social justice— which has to be
co-extensive, aJona with these. Therefore, in
the light Of this, when the Budget was con-
sidered by macro-economists- and experts
they said that it has an element which is likely
to bring about a certain degree of inflation,
but each one of them ultimately had to admit
and say that this is a balanced Budget under
the Circumstances presented by the Finance
Minister. T should like someone to tell though
it is easy to criticize and say that this is done
and that is not done and so on. But to get out
of the most precarious situation, in the
circumstances, what is the alternative that
could have been adopted, specially~~when
you want to achieve...

SHRI K. C. PANT: May I pose only one
question? He ha.s said that it is a balanced
Budget. The point really is:. Does he as an
expert—I regard him as an expert—think
that  this
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Budget will achieve those objectives?-Thst is
the real point.

SHRI NARASINGHA PRASAD
NANDA: And, Sir, who are those macro-
economists who have said that this is a
balanced Budget? I would like him to name
them.

SHRI N. K. P. SALVE: Nandaji, I will
send you a list o'f those macro-economists
once I go home... (Interruptions).

SHRI PILOO MODY: Macro or metro? . .
. (Interruptions).

SHRI N. K. P. SALVE: I am making a
statement on the floor of the House, and...

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Don't enter into a debate.

SHRI N. K. P. SALVE: So far as the
question of Shri Krishna Chandra Pant is
concerned whether we would be able to
achieve the objectives, that depends on a
large many factors— how we will manage
the economy of the country, how things will
come about, how the monsoons fare, and so
on. June is a very delicate time to present the
Budget when we do not know what things are
likely to happen. All that I can say is that this
is the best Budget, according to me. with
which the Government could achieve the ...

SHRI R. R. MORARKA: (Rajas-than) Is it
the only way? (Interruptions ).

SHRI N. K. P. SALVE. You may not
agree but this is how I analyse it. Maybe, it is
one way of looking at it. I do not expect you
to accept whatever I say. Obviously, the
growth rate of 5 per cent in these cir-
cumstances is really admirable along with the
price stability. And in an over-heated
economy there are very many built-in
constraints to simultaneously achieve growth
and price stability. Sometimes, measures
work in opposite directions. If you have
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growth consideration, mobilising excessive
resources by mopping up-more revenues,
disproportionate to« the growth of income and
production:.  this affect price stability
adversely.. And if you give too many
concessions in the levies in which to' galvanise
the economy and stabilise prices, you are likely
to hit adversely the resource mobilisation
effort. From this point of view, a student of
public finance must acclaim the budget as a:
balanced budget which seems to> achieve
growth and price stability harmoniously. This is
a part of the answer to Shri Pant's point. There-
fore, I say that it is an ardent effort to achieve 5
per cent growth; and' it wants to achieve
stability. I will be critical where, according to
me, it will work against growth and it is ire
direct taxes. I will be coming to if a little later.
We have provided im the Plan Rs. 14593 crores
in the aggregate, that is, 16.6 per cent fnore-
than the last year. For Central Plans it is Rs.
7340 crores and for State Plans it is Rs. 7253
crores. The total is 14593 crores. I do not want
to go-, into the details of priority nor dci | want
to go into the entire mechanics of how it has
been worked out. A few rupees this side or that
side do-not niake any difference. So far. we-
have been judging our plans only by our
expenditure which is an extreme-* Iv wrong
way of looking at the en-" tire matter This 16.6
per cent will" be eroded if there is inflation
to'the extent there is inflation. Therefore,
assuming that part of it will be eroded as a
result of inflation, I do hope taking into account
better utilisation of the existing capacities and
augmentation of the new capacities that will
come into being and also talcing into account
that our infra-structure sector industries will
work better, we should be able to achieve, a
little better than the target of growth that we
have set for ourselves. Now, Sir, I rom.o to
another most important question. T think I will
be able t& answer Mr. Raiu. Ho is a very-
revered and senior Member of this
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[Shri N. K. P. Salve] House. He was critical
of the budget saying that it was likely to push
costs and bring about some inflation. I agree
with him to the extent he says that the budget
is likely to lead to cost push and some
inflation. But the second question that arises is
this. In which manner is it possible to avoid
cost push and inflation? Can we sacrifice our
plan expenditure at this time? The other thing,
as we know, is the non-plan expenditure. The
only way out is to cut the non-plan
expenditure. The biggest consumer of the non-
Plan expenditure is the Defence. The only way
out is, without reducing our fire power, to
have reduction in defence expenditure, if we
can evolve some method. Sir, in the United
States of America, the leading economists
were asked to look into the defence
expenditure and to pinpoint as to how to mini-
mise and economise on the budget expenditure
without reducing the fire power. But the total
burden will be quite heavy on the country. I
want to make no secret about it. The total
burden will be in the vicinity of Rs. 5000
crores. Rs. 2100 crores we will have to pay on
petroleum, on fertilisers and pesticides—Rs.
500 crores, on Railways—about Rs. 200
crores, indirect taxes will be about 300 crores.
All this comes to Rs. 3100 crores. I expect that
the deficit financing will come to about 1800
or 1900 crores of rupees if the management is
extremely efficient. It comes to about Rs. 5000
crores. Sir, this by itself, I submit, is no matter
for me to cause a very grave anxiety for two
reasons. Firstly, I do expect that the growth
rate will go much beyond 5 per cent if the
management of the economy is much better
and if we utilise the existing capacity fully
which has been less than 50 per cent at the
moment, and secondly, if we are able, as a
result of better monsoon, to augment our
agricultural production. I want to submit at
this juncture that the laws of economics are
ruthless laws. They do not know any miracles.
They only yield to determination, hard
work, discipline
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and monetary and fiscal management. That is
all that can be done to rebuild the economy
and there is no short cut. Now, look at this
point. It is being complamed that the Singer
sewing machine continues to be sold at Rs.
1,075, the Godrej refrigerator of 165 ltrs. has
also increased by Rs. 67, and a 290 litre
refrigerator has increased by Rs. 155. Now,
between the last Budget and this Budget, the
increase is by Rs. 1,000/-. But one thing
which everyone seems to be forgetting is that
if this psychology of relief had not been built
by the Finance Minister—and for which the
credit is n°t being given by the Opposition—
by now profiteering mentality would have
come into force and we would have been in
the midst of run away prices. That was the
basic error of Chaudhuri Charan Singh's
Budget last time. He raised the levies
indiscriminately by one per cent and he kept
on saying, "We have raised cost only by one
per cent", when prices increased by 11 per
cent in a month. That is why I want to say that
in one very vital area, a right decision was
taken by giving the relief.

SHRI A. G. KULKARNI (Maha-rasthra):
You please reply to two points. You are
talking about the concessions by the Finance
Minister on consumption goods to the middle
class or whatever class it is. I am quoting
from the "Marathi Times' which is reproduced
from the 'Economic Times'. It is in Marathi. I
will read in Marathi because you understand
everything. This is the survey made by a
Bombay newspaper.

(SHRI N. K. P. SALVE spoke in
Marathi).

AN HON. MEMBER: Sir, we do not
understand what they speak.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Mr. salve, the way you are

replying to all the points. I hope you will
leave something t0 the Finance Minister.

SHRI N. K. P. SALVE: Sir, I only hope
you will not add the time taken for
interruptions to my time.
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SHRI A. G. KULKARNI; Sir, why we are
raising this point is that I am not finding the
real Salve in Mr. Salve.

SHRI NARASINGHA PRASAD
NANDA: He is defending a weak case.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): I am about to ring the bell, Mr.
Salve.

SHRI N. K. P. SALVE: Sir, I am given 40
minutes by my party.

SHRI NARASINGHA PRASAD NANDA:
He is giving a command performance.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Let him complete. You have to
read in between the lines.

SHRI N. K. P. SALVE: Sir, I need another
ten minutes because I have to speak on direct
taxation.

Sir, I know that .the price of Lifebuoy Soap
has not come down but has gone up from Rs.
1.50 to Rs. 1.80. The price of Hamam and
Rexona is also higher. (Interruptions). That is
precisely what I am trying to explain. If the
Finance Minister at this juncture had skilfully
not brought down the levies, with the
increased railway freight and with the higher
cost of raw materials which is going into
them, by now the prices would have been
much higher.

SHRI A. G. KULKARNI- There he is!

SHRI N. K. P. SALVE: Sir, on consumer
durables, a very rational approach has been
taken. And relief has been given on air-
conditioners, TVs and refrigerators. And these
items have bean treated as items which we
treat with vengeance as it were. Sir. I want to
keep a very simple proposition before him,
regarding air-conditioners. And I am telling
this to the Finance Minister after Finance
Minister but no one listens to me. If you keep
a duty of one thousand rupees and make 5
lakh units, you

[1JULY 1980 ]

1980-81-General 170
Discussion

raise Rs. 50 crores. If you keep a duty of Rs-
5,000 and make one lakh units,, you raise Rs.
50 crores. But which. is better? By making
five lakh units, the growth is five times and the
employment is many times more and
ancillary industries are many  tim&J more.
But nobody was listening to me. And this
is what he has done this year. Even if no one
appreciates this point at least, Mr. Morarka will
appreciate this aspect of the matter-Sir, On
tobocca, there has been a further levy. -ButlI
am told that gradually we are drifting to
making unsafe  cigarettes. I hope the
Finance Minister will look into it. On bidis
we have reduced from Rs. 60 lakhs to Rs. 30
lakhs.  What I am told is that this is making
the racket cf spurious sales of bidis under
spurious labels extremely profitable.

THE LEADER OF THE HOUSE (SHRI
PRANAB MUKHERJEE): Mr. Salve, we
should have somebody who is a smoker as our
Finance Minister.

SHRI PILOO MODY: The number of
spurious smokers by now would have gone
up.

SHRI A. G. KULKARNI: Now you come
t0 sugar.  (Interruptions).

SHRI N. K. P. SALVE: Lastly, Sir, I am
speaking something on' the direct taxes, which
is yery important, over which the entire
country is agitated. I come t0 certain changes
proposed in the direct taxes by way of
retrospective legislation. Normally, I should
have reserved my comments on this point for
the Finance Bill. But since these measures
have a direct nexus with the object of the
Budget, namely, that of growth, and are likely
to completely upset the very foundations and
calculations on which the revival of industrial
growth: is based, I must refer to them now.

SHRI K. C. PANT: That is another 'if
added to other "ifs'.

SHRI N. K. P. SALVE: I hope we
will be able to bring the Finance
Minister ~ round. (Interruptions! -
While introducing the Budget, tbe
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'Finance Minister in paragrapfr 85 referred to
this retrospective legislation Sir, this is
precisely what tie had v. I will just quote
three- lines. *

"I also propose to make certain “amendments
in the Income-tax Act So counteract certain
court decisions which have resulted in
unintended benefit to taxpayers. The Finance
Bill further contains certain pnro-s for the
amendment of direct taxes which are of minor
significance. I will not take the valuable time
0f the House in explaining the same."

Sir, underline the words "whfcii are of minor
significance". The mischief, the terrible
mischief, of adding these words has been
done by the trureaucrats. I do not want my
Finr ance Minister to be triched in the same
way as Chaudhari Charan Singh -was. That is
why I want to warn thim. Further, I find from
the Budget res that n0 credit whatsoever was
".taken for the additional taxes to be realised
on account of retrospective ?;Eigislatk»n.
Consequently on hearing xQie speech when [
spoke on T\r I thought that the changes pro
retrospectively must be of an insignificant
nature. I am sure the Finance Minister also
must have been similarly led to believe by the
bureaucrats of his Ministry that the changes
proposed are minor so far as their impact on
revenue is concerned. I want to bring to the
notice of, the Finance Minister that some of
the retrospective changes sought to be made
in the direct tax laws are not only arbitrary
but are also go”S against the very grain of
sound principles of legislation and if they are
given effect to they will throw thousands of
industrial undertakings into financial .chaos
and disarray. It will mean retrospective
taxation of assesses big and small. The
retrospective legislation, it is calculated by
expeits, 'will yield anything between Rs. 120
(crores and Rs. 250 crores, which is by no
means a minor and insignifi-' cant figure.
Since most of this legis-
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lation relates to incentives given to industrial
undertakings, it will put their existing cash
flow completely out of gear, affecting
adversely their production programme. Sir,
what is necessary is that every possible effort
has to be made to fully utilise the existing
capacity of our industries which, at present, is
hopelessly underutilised due to several
distortions in the economy. Every care has,
therefore, to be taken to ensure that nothing is
done which impedes the process of
maximisation of production and optimisation
of productivity from the existing capacity. To
block such ;a process would be a retrograde
step-Retrospective  legislation  perniciously
blocks such an effort.

Sir, I should like now to explain what
these retrospective legislations are.  Sir, |
hope the Deputy Finance Minister will bear
with me and try to understand and then
explain my objections to the Finance Minister.
I shall first take up the amendment to section
80J. Now, this is made retrospective way
back from 1972. Now, Sir, this section, if
amended from 1972, is going to affect
thousands of industrial undertakings and
lakhs of assessees, whose assessments
have been completed. In terms of section 80J
a tax holiday was given for a Period of seven
years to co-operatives and for a  period of
five years toothers. The exact concession
was to be calculated at the rate of 6 per cent for
the non-corporate assessees and 7.5 per
cent to  corporate assessees, i.e., the
companies on what was precisely and
designedly described by Parliament in the
section as capital employed in the industrial
undertakings, Now, this was the crucial phrase
"Capital employed in the industrial
undertaking". 6 per cent or 7.5 pc:-cent
depending upon the nature of the assessee;
tax sholiday for 5 years of 7 years depending
on whether you are in the co-operative sector or
whether you are in the non-co-operative
sector.  That was tax holiday given by the
Parliament in the relevant section.

Now, while computing capital employed in
the industrial undertaking,
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the Parliament left the computation -of
such capital in its wisdom, to the bureaucrats
as per the rules to be framed. From
1968 to 1971, the rules were so framed that the
capital was computed on which 6 per cent
and 7.5 per cent was calculated, which
included the capital of the assessee in the

industrial undertaking plus his reserves
plus  his debentures plus long-term
borrowings. In 1972, suddenly, the rule

was  amended arc! rules deleted and
excluded the long-term borrowings. At that
time, a dispute arose and the dispute was that
when the Parliament says that you are
entitled to 6 per cent relief or 7.5 per
cent relief on the capital employed in the
industrial undertaking, in terms of the rule,
what was virtually calculated was the relief
*based on the capital ofthe  shareholders
in the( company or the capita! of the proprietor
in the wundertaking and capital of the
undertaking  as such which are too different
concepts. When the matter went to
Cal -cutta High Court, relying on a
famous decision of the House of Lords on the
point in the case of Birmingham Small Arms
Company reported in  (1951). All ER296 their
Lordships considered the concept, which was a
well-known concept of  capital  employed
in an industrial undertaking as district from
proprietor  capital and held that the rule is,
therefore, ultra vires the section. The
same decision was followed by Madras High
Court, by Allahabad High Court—5 member
special Bench of the Tribunal with three
experts  extensively  reviewed the entire
matter and held "that the rule was in conflict
with the section, and as such the section must
prevail. Now, as a  result of this, what
one expected was that in deference to the
wishes of  Parliament and the intent that
the Parliament clearly had in mind, it is the
rules which should have been retrospectively
amended. Instead, what has happened is, they
are amending the section to bring it in harmony
with the rule. Apart from anything else, the
most dangerous effect of this retrospective
amendment is tax effect would be anything
between Rs. 120 crores
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to Rs. 200 crores, whereas the Finance
Minister has been given to believe as per the
statement that lic made on the floor of Lok
Sabha, that this is a minor and insignificant
change. 1 cannot understand when have we
reached a stage where Rs. 100 crores and Rs.
200 crores have started becoming minor or
insignificant.

SHRI PILOO MODY: Are you suggesting
the Finance Minister did not understand what
he was doing?

SHRI N. K. P. SALVE; Sir, if he does not
disturb me, it will be a little better. I do not
understand why in a serious matter like the
Budget, buf-foonry must come in. At least,
foi once, let him be serious.

SHRI PILOO MODY: I was very serious
and I continue to be serious

SHRI N. K. P. SALVE: If this is
seriousness, I do not know what buffoonry is.

SHRI PILOO MODY: It ig. obvious that
you have not known it for years; otherwise,
you would not have spoken in this House.

SHRI N- K. P. SALVE: No, I know you
and therefore, know both. My .submission,
therefore, to the Finance Minister is that if he
has taken this step and if the law is amended
retrospectively, it will be a retrograde step; it
will be counter-productive, it may go against
the very objective that he is seeking to
achieve. Unfortunately, I do not know what
the bureaucrats have told him. If they have
given the impression that as a result of this
retrospective amendment, a large burden will
fall on the department, it is utterly incorrect
and untrue. And [ want to make one statement
on the floor of the House since I have myself
conducted several cases related with this
section and I know it as a fact, that most of
the large houses who are fighting this
particular section, in their cases taxes have
never been paid because they knew that the
rule as it is would never stand. Since taxes
have never been paid, the question ox
payment of taxes in their cases will not arise.
Therefore, there is goingto be no
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[Shri N. K P. Salve] additional burden, if
this section was not amended retrospectively if
that is the apprehension of the Finance
Minister. On the other hand, if you are going to
turn the apple cart upside down completely,
imagine, you will be putting off gear the entire
cash flow of those very assessees, who are
engaged in running industrial undertaking and
how will they be able to carry on their
production schedule? If this is what you intend
to do, it will be the most unfortunate unwise
Act. It will completely upset your calculation.
It will completely upset their calculations.
Instead of lifting the industry from the mire of
stagnation and declining production you will
be pushing them further into the abyss of
financial  catastrophe. And by illegal
retrospective taxation. You should stop this.
There is one more point, which I would like to
bring to the notice of the Finance Minister.
Now, section 35 is sought to be amended.
Section 35 is to be amended from 7-4-62
retrospectively for eighteen years. This sort of
retrospective effect is unheard of in the annals
of fiscal legislation in any country. Show me
any country which 'boasts of having a civilised
society which amends a section retrospectively
for eighteen years to withdraw incentives. And
for whose benefit? If the law is not correctly
drafted, willy nilly, for any reason, who has to
pay for it? The Government or the assessees?
Why do you want to amend it for eighteen
years? The law is amended today for eighteen
years. I do not know how many generations
have passed in the meanwhile; how many wars
have been gone through; how many fortunes
have been made and how many fortunes have
been lost. Today, you > want to amend it.
Why? Because, a doubt has arisen in the mind
of some bureaucrat somewhere. Are we
joking? (Interruptions).

SHRI KALYAN ROY (West Bengal):

Why do you give concessions?

SHRI N. K. P. SALVE: I am making one
thing clear. I am personally against all
incentives. If I have any-
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thing to do any time, I will abolish all these
incentives and only rationalise the rates of
taxation because, incentives bring about the
biggest of ihe distortions in the economy. But
what I am arguing is something different,
which you are incapable of understanding,
Mr. Kalyan Roy. (Interruptions) .

SHRI KALYAN ROY; 1 understand
very well. This is exactly what the
'Capital', the 'Commerce' and the
FICCI have said (Interruptions).
This is the voice of the monopolists. This is
the voice of Clive Street and Dalai Street.
(Interruptions).

SHRI N. K. P. SALVE: I referred earlier to
a set of people who read Karl Marx during
their college days and have never grown
thereafter.

SHRI KALYAN ROY: At least Karl Marx;
something good will come to you.
(Interruptions).

SHRI N. K. P. SALVE: I will teach you
Karl Marx. Please sit down. Sir, I want all the
incentives to be abolished, here and now. Ra-
tionalise rates taxation and that is enough.
Give everybody a fair treatment. Have proper
rates of taxation. But the question is, having
given them incentives, having made thera
wcvk on a particular basis, is it fair that,
today, you force them to rework the whole
thing for eighteen years? This is
impracticable. This is not proper. If you are to
go by the predilections, the prejudices and the
irrationalities of a few officials, then, it is a
different story. If you want to listen to reason,
which wants the twin objectives of the budget
to be achieved, then, I am making my sug-
gestions in that context.

Finally, Sir, all that I would like to submit is
that, by and large, the Finance Minister, in the
midst of a very difficult situation, has well
performed a very delicate task. It was a tight-
rope-walking he did. But I would like him to
consider properly the question in regard to
retrospective legislation. Now, take the cases
of partial partitions of HUF. This is
retrospectively sought to be stopped. Joint
families arenot monopoly
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houses or anything. They have been partitioned
long ago. Small people are also involved. What
does he understand by section 80J? A man
came to me the other day. He was making
buckets, email buckets, in my constituency a
few years ago when | was representing the Lok
Sabha. He has put up a small shutters factory.
He says 'In my shutters factory, my capital is in
the vicinity of Rs. 40,000—this is by no means
a large capital—and he will be required to pay
a tax of Rs. 15,000; if section 80J is amended
retrospectively, from where do I pay the tax?'
These are not monopoly houses. They can take
care of themselves; Mr. Kalyan Roy, you
should know that. It is only, those who do not
get expensive legal
advice.. .

SHRI LADLI MOHAN NIGAM (Madhya
Pradesh): With the connivance of the
Government.

SHRI N. K. P. SALVE: Sir, the trade, the
industry, wants to cooperate with the
Government. Let not a climate be created in
which unnecessarily you push them into this
difficulty, for no fault of theirs. This is my
submission.

SHRI KALYAN ROY: If you have tears,
shed them now.

SHRI PILOO MODY: Mr. Vice-
Chairman, Sir; I have had the mis
fortune of listening to the budget
speeches for the last 14 years and I
must admit, Sir, that of all the bud
get speeches that i have heard, this
was by easily the worst. Not only
was it devoid of all humour, but it
was also devoid of all senses. The
first half of the speech consists of
cheap jibes, false excuses and the
second half consists of patent lies
and an attempt to deceive not only
the common people o,f this country
but also hon. Members of this House.

Sir, we have just now .seen a very erudite
discussion between Karl Marx on the one
side and Garucho Marx
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on the other and between the two I do not
know who got the better of whom.

As far as this Finance Minister's speech is
concerned, I think Mr. Salve did a very poor job
of salvation. I am really surprised because
for the new Finance Minister, whom I have not
known all these years but have seen and heard
of him at some distance, I had cultivated some
respect and, therefore, I sincerely hope that he
did not write this speech. I am rather inclined
to believe that  Mr. Salve wrote it because it

has nothing but cheap jibes in it and I am
shocked to see that a responsible
Government, which claims so  much,

support from the people and thinks that they
have ridden here on a massive mandate, should
indulge in this cheap jibe that for everything in
the world the Janata Party was responsible.
And I was wondering if all the politicians did
the same thing. So, I promptly sent 'for Mr. H.
M.Tatel's speech, the first speech he made on
the assumption of the Janata Government. Then
1 went through that speech and I found what a
dignified document it was.  After having
suffered 11 years of misrule at the hands of
the Con-gresss(I) Party and two  years of
inglorious  emergency, the tone and quality
of Mr. H. M. Patel's sbeech over here is really
something that one has to be proud of. When
one reads the present document, that is, before
us...

SHRI N. K. P. SALVE: Where is he by the
way?

SHRI PILOO MODY: I think he is doing
some constructive work at home. Where
are you?

Now that he has asked me, I would like to
say that after hearing his speech, I feel that I
had been un-
fortunate enough to hear Mr. Salve for 14
years, speaking on the budget, always trying
to roll up his sleaves and trying to defend
something. I want to know, Sir, ultimately, is
Mr. Chavan a better Finance Minister or
Mr. Venkataraman? Canyou give
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me a reply to that question? There is a deadly
silence, as you will notice. Why? Rightly so,
because Mr. Chavan has gone and Mr.
Venkata-raman is here and who will come
next who knows. Well, according to the
speech that he has made, God forbid if he
replaces Mr. Venkata-raman, he will have to
fulfil all the commitments that he has just
now made—abolish all incentives. Inci-
dentally, bringing taxation down from 77 per
cent to 66 per cent, also is an incentive.
(Interruptions).

So, coming back to the speech, Sir, it says
here that the decline in industrial production
was mainly the result of a serious deterioration
in the infra structure. T. am really surprised
how a statement like that could be made
because the Economic Survey which this very
Government has produced seems to say quite
the .contrary and I would like to know eabout
what particular item Mr. Salve or the Finance
Minister would like to know because it is quite
clear from the Economic Survey that on ,any
numbar of items the production ! ha.s gone
down only after they took . over. When I say
"after they took over", there is a certain
mischief involved in this because the interim
Government that was also proposed by this
party, supported by this party, encouraged by
this party, installed by this party, rejected by
this party, toppled by this party, I do not think,
can escape any more responsibility for what
happened under that Government than we can.
We never want to escape responsibility for
what happened in the first three months. What
happened in the last three months, the total
responsibility efor that is entirely theirs. What
happened in the penumbra of six months in
between is the Joint responsibility between
them and the friends on my left and the friends
on my right.

Thank you, Mr. Finance Minister. for
gracing the occasion. What would you like to
know? Would? ydu like to know about the
food manufacturing industry, which is minus

10 per
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cent without considering inflation? Would
you like to know about beverages which are
minus 33 per cent? This I can understand
because ever since the new Government was
installed, they stopped drinking soft drinks
and have taken to hard liquor. Or is it the
manufacture of footwear that you were
referring to which has gone down by half a
per cent? Or is it furniture and things like tha
which have gone down by .2 per cent? Or is it
the manufacture of rubber products which
have gone down by 3.6 per cent? I wonder
why the use of rubber has gone down by 3.6
per cent. The basic meta] industries are down
by 3.5 per cent, manufacture of transport
equipment is down by 2.5 per. cent and so on.
The whole list is there. I do not think I have to
quote chapter and verse because the last time [
quoted chapter and verse, the Prime Minister
was replying to the debate and she said that
what Mr. Mody had talked was utter rubbish.
She has this habit of making sweeping
statements. Unfortunately, all the rubbish that
I talked about on that occasion has been
reproduced in this rubbish, the economic
survey, produced by her Government. So
make up your mind. Is this or is this not
rubbish? Because if it is rubbish, stop
publishing it; and if it is not rubbish, stop
making those absurd claims.

Sir, I take you to the Finance Minister's
speech again which I seem to have misplaced
over here. The Finance Minister has said that
in the fiscal year 1979-80, the prices rose by
20 per cent. Thank you, Mr. Finance Minister,
because it is an honest statement that has been
made in this document and I am going to hold
you to that statement throughout my speech
because every figure quoted means that what
you are saying today is 20 per cent less than
what you have written down and, therefore,
the fact that there has been a 20 per cent
inflation during the course of last year is a
matter that w” have to take serious note of.
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Now let. us .see what he says. The first thing
that he takes credit for is: "we still have food
stocks of about 18 million tonnes owing to our
carlier foresight". Even that is due to their
earlier foresight that he has 18 million tonnes
of foodgrains! And he says: "Foreign
exchange reserves stood at Rs. 4890 crores as
on May 30, 1980". That also must be due to
some foresight or some other reason! Let us
see what the Economic Survey has to say
about this. It says "Even though the overall
weather conditions during 1978-79 in terms of
extent and spread of rainfall were not more
favourable than those in 1975-76, foodgrains
production in 1978-79 was 10 million tonnes
higher than the level in 1975-76". So, you will
have to admit, Sir, that to a large extent, we
have been able to countermand the effects of
the weather good and, therefore, when he says
that his foodgrains stock remained at 18 mil-
lion tonnes because of his earlier foresig'nt. I-
think the ‘earlier foresight' produced
considerably less than what his later hindsight
has been able to produce in terms of food
stocks which still stand at 18 million tonnes in
spite of the fact that there was a shortfall of 10
million tonnes last year. As far as foreign ex-3
P.M. change reserves are concerned, Mrs.
Gandhi has gone around the whole country
telling people that the Janata Party has dis-
sipated all our' foreign exchange reserves. Sir,
I would like to know what she left behind for
us when she was unceremoniously ousted in
1977. In 1977, Sir,—I .seem to have lost my
place—the foreign exchange reserves stood at
something like Rs. 2,000 crores when Mrs.
Gandhi quit office and it had reached the
higheest peak hitherto under the Janata rule,
up to Rs. 5,200 crores or something. We left
them Rs. 5,100 crores and today they have Rs.
4,800 crores, and this is the foreign exchange
that we have dissipated. Now let us see your
dissipation in the same direction. As it is, it
has started being dissipated on sugar and
other essentials which
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you could have easily managed. Here are
some nasty Temarks about sugar also in this:
"Vacillating sugar policy." The crime, Sir,
that we committed, as you know—since you
were one of the beneficiaries amongst 650
millionis—is that we fed the people of India
sugar at Rs. 2.25 a kilo which is something
they had not dreamt of. And we continued to
feed them sugar at Rs. 2.25 a kilo for two
years which is something they had not dreamt
of. And we gave them as much sugar as they
possibly wanted, which is something they had
never dreamt of. And we stopped them from
standing in lines and wasting mandays and
labour hours which is something they had
never dreamt of. These are the crimes that we
had committed. We take full responsibility for
all these crimes.

Now I go on to another statement. The
Finance Minister says that "The hon.
Members are aware of the critical role played
by our exports in our development effort."
We all know about the critical role, and this
critical role was somehow given a setback by
the Janata Government. And 1 want,
therefore, to quote as to what the Finance
Minister has done on his part:—

"Clause 8 seeks to amend section 35B of
the Income-tax Act..."

The proposed amendment will take away
the major portion of the expenditure incurred
on development* of export. I think this is
what Mr. Salve was ranting and raving about.

Are you exhausted or what, Mr. Salve?
There are times when one mu.it be prepared
to educate oneself.

Such an amendment is bound to discourage
and provide a disincentive to exports outside
India. That is so much for' exports. Of course,
this Government, with its past thinking and
conventional wisdom, immediately there is a
crisis, they want to set up a committee or a
bank or *something, and now they have set up
an Import-Export Bank. We have
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seen how some baniks under theirj control
have done in the past and we will watch very
carefully how they will do in future.

The same thing goes about his complaint
about infrastucture. He says that it was
something "that will brook no delay"—if I
remember the phrase correctly—and,
therefore, the Government constituted
immediately a Cabinet Sub-Committee over
which he has the privilege of presiding. Sir, I
would like to ask the Finance Minister how
many meetings of this Cabinet Sub-
Committee have been held.

AN HON. MEMBER: Zero.

SHRI PILOO MODY: And if it was held, I
want to know, with the few meetings he has
held how he has been "able to monitor the
situation continuously." I wonder whether he
understands the meaning of the words,
"monitoring the situation continuously." You
imagine a roomful of panels and gadgets and
lights buzzing and all manner of things and all
the members of the Cabinet Sub-Committee
.sitting there and waiting to see. Immediately
a red light goes on and they all move into
action and go to the Prime Minister's House
and plead with her to release a little more of
grain  or wagons or something.

Sir, I was surprised at the way this document
has been prepared. As I said, Mr. Minister—
that was before you, Sir, came—I sincerely
hope that you had not written it, that it must
have been a man like Shri Salve who had
written this document, because not having
known you all these years, I sincerely had
great admiration and respect for you based on
what I had heard about you, but this speech of
yours is something that has made me very
very unhappy. Every man makes a mistake. I
hope you will correct it in future.

We all are concerned with planning which
the Janata Party had foresaken and we had a
system known as  a
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'rolling plan,' which received a lot of ridicule.
They immediately changed the name of the
rolling plan. Now he makes plans which will
be 'dovetailed' into the main Plan. So instead
of rolling now we have dovetailing going on.
Take your choice. India is India and you will
never change, whether it is a rolling plan or a
dovetailing plan.

Now, Sir, we come to the 20-point
programme which has been prominently
mentioned as per de rigour in this document
on several occasions. But each time the 20-
point programme has been mentioned, an allo-
cation under that head has gone down. I must
say that this is a strange form of worship
where the more you believe the less you do. [
can give you scores of examples. Take, for
instance, the provision for house sites.
Incidentally, Mr. Minister, it is Rs. 50 crores
as mentioned in your speech whereas you
have actually allocated Rs. 55 crores. 1 will
give you the credit for providing Rs. 5 crores
extra o,n that score. But you must take
inflation into account. Last year, the provision
for house sites was Rs. 78 crores—take into
account 20 per cent inflation—and this year
they have provided Rs. 55 crores, because
they believe in the 20-point programme which
must go through to salvage the poor of this
country under any circumstances.,

Then we come to another very interesting
observation. "Since India lives in its villages.. /"
Sir, did you know that? "... and nearly 70 per ,
cent of its population derives its livelihood from
agriculture, the prosperity of the country depends
upon the modernisation of agriculture. The year
1979-80 is a grim reminder of the importance of
the performance of agriculture to the
development of the Indian economy." This is
what the document says. I would like to remind
the Minister—a grim reminder—that the last
Government in their last Budget provided Rs.
1,084
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crores for agricultural development and this
Government has provided only Rs. 956
crores.

AN. HON. MEMBER: And that with 20
per cent inflation.

SHRI PILOO MODY: Yes, after counting
for 20 per cent inflation. And then he goes on
to say—here is something that really amuses
me beyond all expectations—"This includes
the provision in the Central Plan of Rs. 158
crores for small Farmers Development
Agency. Drought Prone Areas Programme,
Integrated Rural Development Programme
etc.; Rs. 32 crores for better exploitation of in-
land and marine fish potential. Rs. 54 crores
for Operation Flood II Project; Rs. 59 crores
for schemes of agricultural research and
education..." Now, jn substance what have
they done? If I may be allowed to have a
glance at the Budget, I may cay that in respect
of agriculture and allied services whereas the
last Government in their last year provided Rs.
1,084 crores, they have provided only Re. 956
crores. Now let us see where the cuts have
been made. The National Rural Employment
Pro-' gramme has been given a special
paragraph, this being the main thrust of the 20-
point programme and the main thrust for
eradicating poverty. Even Mr. Charan Singh
and his Government provided something like
Rs. 420 crores, and bearing in mind inflation
this Governmet has provided Rs. 340 crores,
420 against 340. On the Small and Marginal
Farmers Development the last Government
provided 163, this Government 56 only. On
the Drought Prone Areas Programme the last
Government provided 71, this Government 49.

SHRI A. G. KULKARNI: A massive
thrust has been made.

SHRI PILOO MODY: On the Command
area Development Block the last Government
provided 63, this Government 15. On the
Area Planning for Full Employment the
last
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Government provided 21.22, this Government
12. On the Command Area Development
Programme the last Government provided 49,
this Government 37. I want to know where the
poor are. Where are they looking for them and
whom are they trying to help? Because it
seems to me that all the poor have got to re-
ceive a cut and all the rich, according to Mr.
Salve, have got all the incentives! On
Fisheries the last Government provided 44.5,
this Government 34. On the Agricultural
Financial Institutions the last Government
provided 296, this Government, 109. On other
Programmes—that means all the little
programmes that help little people—the last
Government provided 342, this Government
205. My heart bleeds, Sir, for the Government
because there is no point in my heart bleeding
for the poor people in this country because
from this Government they can expect to
receive nothing nothing at all. This Sir, is the
performance on that score.

Now come to another statement. He says:

"We have to press on with the task of
increasing the area under irrigation..."

He .says that they have

"stepped it up to 1,380 crores from
1,258 crores last year."

I will remind him what he said about 20 per
cent inflation. So, the figure really is that
whereas the last Government provided Rs.
1,510 crores, this Government has provided
Rs. 1,380 crores. In respect of drinking water,
in fact, the most spectacular performance of
the Janata Government was on this front. For
thirty years they did not dig as many wells or
provided as many villages with drinking water
as the Janata Government did in 27 months. I
am, glad that they have finally wokeim up
after three years of our rule. It I ~ h?,-; been
a good performance. Itis
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They are at least promising 30,000 additional
villages with drinking water. Sad to remind
them that the Janata Government provided
60,000 villages with drinking water which
they had neglected over thirty years.

Now we come to the khadi village and
small scale industries sector. He says:

"The Khadi village and small scale
industries sector has the highest potential
of employment next to agriculture."

What has he done about that? He v.i 1 say
that he has provided Rs. 150 crores  for
additional production.

Actually, Sir, it is Rs. 145 crores. I am
taking away the Rs. 5 crores credit that I gave
him on the last occasion. And the actual
figure for khadi, village and small scale
industries sector is that as against Rs. 226
crores provided by the last Government he
has provided Rs. 145 crores.

I wanted to see tlte vast disparities of these
figures. These are very important items. These
are items on which the wheels at the lowest
levels are lubricated and moved. And it is
these wheels that are deprived of oil which
has been poured into other things? What has
happened? 'Out of this measly allotment he
has promised to set up a Handloom
Development Corporation so that all their
sycophants can be accommodated and found
berths in this organisation. He has also
promised an institute of hand-loom
technology. An excellent idea. But I wonder
whether it will ever be abie to achieve the
purpose for which it is suggested.

Now, we come tc, chemicals and
fertilisers. He says that the allotment for this
has been raised—I have underlined the word
"raised" and put a question-mark on it—to Rs.
319 crores. Actually, Sir, he is providing Rs.
319 crores while the last Government had
provided Rs. 365 crores. How can he claim
that it has been Taised? You go t0 something
else, like family planning, for which he
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was taking great pride. He says "We have
allotted Rs. 140 crores for this which the
Janata Government completely neglected.”
Sir, the allotment of the last Government was
Rs. 139 crores. As far as Health is concerned,
there has been a dismal failure because the
last Government provided Rs. 327 crores, and
this Government is providing only Rs. 250
crores. It is all a question of robbing Peter to
pay Paul. I don't know if it is a question of
robbing Salve to pay Zakaria.

So, Sir, what I want to say is that if you
take scientific research or technology, clause 7
of the Bill seeks to amend section 35. The
proposed amendment prohibits any claim of
depreciation with effect from the assessment
year 1961-62, which is what Mr. Salve was
complaining about bitterly a little earlier on.
All his clients cases will be opened for the last
18 years and he won't be able tc, come and
make any speeches here to defend the
Government. He will be so preoccupied with
old assessments. Then he talks about growth.
Clause 17 of the Bill seeks to amend section
80-J which deals with the concession”
available to newly established industrial
undertakings, hotels and ships. This will
create a very serious liquidity problem to the
industries inasmuch as arrears of tax will have
tp, be paid in the current year. Sir. it has also,
to be noted... {Time bell rings).

Did you ring the bell? You all heard; he
rang the bell. Sir, it has also to be noted that
normally there is a gestation period of several
years before a new industry starts making
profits. Therefore, since the benefit under
section 80-1 is related to profits, many of the
new unit,, may not be ablp to nvaii nf “ny
benefit or may get only a very limited benefit.

Then, of course, there is clause 12 of the
Bill which seeks to insert a new section,
section 80AA, which takes effect from th®
assessment year 1968-69. It is seriously
affecting the taxability of inter-corporate
dividends
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and technical know-how fees received from
Indian companies and foreign enterprises. Sir,
the changes in the various sections are, from
the economic point of view, most unsound.
But' there is a moral point of view also to be
considered, if morality is still fashionable
with the ruling party. When you do anything
like this with such retrospective effect, it
creates havoc with the economy, it createes
havoc with the confidence in the Government.
I sincerely hope that the Finance Minister will
cure all this before he finishes with this yea'r
Budget.

Sir, to end, I would like to quote ;i
particular line with certain modifications,
which says that this Budget has a large deficit
a’Md the enormous cost-push is going to
create a tremendous inflation. I do not know
whether he knows it or not. If you want to
curb inflation, I strongly recommend that you
consult Mr. Patel who has done a magnificent
job of it at t{ie time he was the Finance
Minister of the Janata Government. You
consult him on how you can have your cake
and eat it too and still maintain prices. It is a
remarkable feat under any circumstances.

The present Budget has a cost-push element
in it t0 the extent of Rs. 3,549 crores—Rs.
3,549 crores— which he has collected from
the people in exactly 12 days. These many
crores of rupees have been sucked up from the
people by way of Rs. 2.108 crores from
petroleum price, Rs. 665 crores from
fertilizers and Rs. 300 crores from the
Railways and from the General Budget—not
the innocent figures that he has given for six
months, but—Rs. 476 crores for a full year,
making the total of cost-push in the economy
to the extent of Rs. 3,549 crores. On top of
that, there is a deficit—an area left
unlimited—of Rs. 1,470 crores. When you
add this deficit to the cost-push, you have
something like Rs. 5.000 crores that you have
to content with—Rs. 5,000 crores. This is the
nature of inflation that is  going to  rage
in this
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country. All you have as an insurance-against
this is your optimism that God will shower
His blessing on us, I pray that smiles and we
will have a good monsoon and maybe we will
collect 10 million tonnes of additional
foodgrains. I do not think this is sound policy,
I do not think this is a sound Budget. The
Finance Minister has taken a tremendous risk.
It is his neck. 'He is welcome to use it any way
he likes. I am a liberal and I do not dictate
how each man should use his neck. But do not
fall into the' hands of Mr. Salve and the
bureaucrats on the other side. Please apply
your own mind—which I know from your
reputation to be quite sound— in a manner in
which you can do something to save the poor
people in this country from the inflation that is
inevitable. It is inevitable. It is the worst form
of taxation. What this Government has never
realised is that inflation is the worst form of
taxation. It is a form of taxation which falls
only on the poor people and on the middle
class and salaried class people. Inflation does
not affect me. As prices go up, my remunera-
tion and fees go up. For Rs. 5 lakhs I will
collect Rs. 30,000 and for Rs. 50 lakhs I will
collect Rs. 3 lakhs. It makes no difference to
me. There are few people in this country who
can buffer themselves against inflation. About
95 per cent, 98 per cent or 99 per cent of
people in this country cannot. Not even
Members of Parliament can buffer themselves
against inflation. Therefore, it is the worst
form of taxation that any Government can
levy on jts people. I have quoted the figures.
After Rs. 3,550 crores of cost-push and Rs.
1,400 crores °f inflation, you are in for a
sizzler. If anything were to happen to your
expectation on monsoon—I do i not know
what astronomical figures will be there—the
inflation will be much more.

On one occasion while speaking on the
Budget in the Lok Sabha, I had I brought
an album of notes of the



191 Budget (General)

[Shri
where inflation was the highest. 1  had
notes in my album for ten billion marks.
They were printed only on one side because
it was not worth  printing  on the other
side. There, people, as soon as they got their
salaries, rushed to the shop to buy their
sausages because if they were late by two
hours they would get two inches less- This
is the sort of inflation which will also come
to India, if you are not aware of what can
happen. Therefore, I plead with him that
with this Budget with so many crores of
costs-push the economy is flush with
liquidity. A policy of sweeping taxation
o.n articles of common consumption in a
situation of declining production will be
responsible for a spurt in  prices. This, Sir,
is a statement quoted from the Finance
Minister's  speech. I return the advice to
him. Thank you, Sir.

ol T waq yEErTa (A7)
ITTATTA @I 7, (4 147 41 AT
LIRGLER CREIE R SRR
% yeife gz 95g7 w97 q9n A
g 13t a1 Fr 2918 12Ty we -
aycqI 0 2ArAT PRaaT azgr 2 o 97
36 F2T -5 P10 2z Y Prgar arer
FH FTATEF T

ITTACTA AGN2A, Fg FIA B
91 74 i t7 T2 72 %, 5 2
qIG 75 @0 EfF gw ww a¥
T SABY T 137 Fprar fae wAr
FET T 5L A0TT WY ORTATATAT | AT
WOA AT L0002 19747 AT | 6T
AFCAT o wqvrg & A 1A FAwTaAA W
A GO AT qATT FFE 43% ¥ K
w0 R ? 9T BrRowT s fag 1Ay
TR AT 43 ¥ Hfva g7 w9
F A0 5 A7 (W UA AR AA4TE
a$ 1 72 AT 147 A3097 7 H wcfay
Tq FryT w7 Aragrs & a7 foad
Fa 72 T qurey FY F0AT
TR A -sqgeqr FT gTaAg QEqT & 1qAT
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WY S%EIT w8 /I frar &, 98 o -
=AEqT & WEITTA FT ILG 39 gY
S goA A ¥ ag AT w7 g fw
1979—80 ¥ seqre i 13 5fg wa #7
e, ¢fw geam=a #® 10 sfawe 9
9.qfF serRa # ¢ F sfqwm $1 =0
w1 EHTATIAF §& & F1TT AT
gy Ffardrgd area aavdr 81 faor,
FaaT, T F7 gema T aggr afzat ang
# 1 g@ ¥ wreo gagfaseY & eamgw
# 2. 2 afawa #7 FdY g€ G adw
faqer Fed A9T Tz 9T FT 45 Tfawa
A af 1 1979-80 F Wl AT &
aras e WL fopramez F1 searea
10. 6 FTg Hifge z7 ot A1 4 ad
Te™ 7 qrer Y sfas 2 | &4, To0re,
iz, fawet, segafaaw #@ic adt
g3 o FerrEd | W fireraz wrg ) S
w3qrag gal 28Nl FranTEE R
1979-80 ¥ &3 20 Sfawa ad¥ |
qzevifa 1979-80 ¥ fam @7
g7 1 o wfawg g%, wrara # 209f7 og
& Ffz g AT FTART 1979~
80 FT FAAT { 4TAT ATAT 2232 FT
%o 2T W4T M7 77 weAT giag fow
FTT07 gL IATT GATAT 29 gL AT 10
" w20 2 2 "gg wEASAE uifgw
fegqfa famelt atsvT g1 Aifagr, ar
#a %% f, dfaqr . seard o T
#17 Arfaai &0 qgady - w10 g€
Garfaa wEya g, 2wy © aver
W1 37T @z 9€37 frar  wEY w129
fr frwsr 21 26t o fag® awa saar
FTHIT AT § TBr 2, 96 a1% |
wifqs adrar 7 g1 3767 3 | T W
FAATNE B FATI G THATHITE R |
qIEr FT ATH 7 48 F, FATGT FT ATH
#2 ¥ 7% F2 1 (% g2 Aifaqt « w1707
got, & awmar ¢ Faw welt & fau agq
swTqu feafa § ) a¥g faw waT
7Y A9 § 78 727 ¥31{F 1980 %
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Hi7 ig0 TrQfzHzamgaT AT
g1 AT fazet qAr 48 90 FUT A 4
7z frgAt a3aTe & FTer gy 1 g8 w9
w1 FAg! 31 #fEq 98 27 g wf
THTAFwEIE) r

ITAATSTT WE12q, aafq g9 grar
19807 147 0FUE wo %1 fREmm@T T
g 51 g qFz wre & geqq fEr wav
q7 I AT 1235 FUT To FT TI74T
TITGT| AZ WA A FL 1417 FUF
Zw W17 & A g fe ad & wy A%
72 3100 FUF FT T=T g1 AIFAT |
79-8 0 7 2700 FOT &1 9 21 fammar
ATT AT, 8 €81 H 3100 FIUE &FT 12T
¥ @ 1 e A vafeae 7 8%
Ara fza 925 277 @ifaaw MwiEw
T Fraa @wr A1 ) anfaaw drEeEe
7 2100 %117 =097, @fzAsws &
635 FUT &4qT, 799 & 290 FUF
Fqq7 FIT AT O 2T ¥ 27 FUZ &I
DTAZAT AW TA T IAUT | HOT 4R TAE
¥ qrg fasr &1 FET 91 FE 91 77
s 1A | AfwT TET wT 38 F
Tt fzq 727 ‘vAresm fear O T
q g g &7 faar )

I A9z ¥ 7% eravAmA A4 §
f+ wifaz oz fag A #1 a9 &,
minfasz &, #fozfacz garfsmaw w1
2 w7 3w fag &1 wiAav 9T A
37 w21 v gqr 7 72 faas mfaees
gafpamsarg 1 37 faaiadm €1
war{% ag a¥ar 37 919 a9z 3—2aA
HETHAEALFTATALH T2

FIT WITN T A1 TEE QAT FL
fa% fegr war § | ATT29TERE FTAHT
FTATH @ %7 90T 7 gHAAGT ST |
1 EB TATAGT 0FHAT g 92 FET HY

& 77 A9 g, AfTA wF ATH AAY TIIAY

o Td | H T HFTATT S T ITHTT
434 RS—7,
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TR FTAFA 2 | T3 T £, 73 A arar
g w41 ¥ It af saw #Y @i AgY 72
qFAT, AT ATE F TFT AT HFAT |

WIS CATH FAAEHE A Fgaarar aa
gnawresw w7 faar qar &, ArAr
57 gAeAwAT F1 4= 20 Sfgwa 4z 73r
339 mug oA ARz 0 faw
14.7 @z & T agadrsragr 3y
CHTA UFEIRZ W) 929 97 IqA1 89 A
FTHEsaFrerEn fyur Grverd

ITANTERA WG, TAFH 249 &
fagq & g@ 219 w2 ot & =17 oW &
wwree fafz 29 g & q37 F arg
garT # WAt @ S E S v
TEY & A AT A ST AwA 9f 3w
feama & 2Z@a gn arg g A%
AT wfasw F@ge o =T Hoza
ARG FTH J FH 15 ZATC T UFHE0H 247

Trfzu 47

T A I 39 H W9 ¥ 0F
g 1 37 914 fEan & ) 27 AvE F Ay
W WMT TG A1 F1 /T AHAT F 39 %)
oAt Faafer &1 FYHA &5 AT §7 AT
qEATE | HTT T UTAFT &7 ATT & I HY
gieEd faer o daraard & 7 e
rar A fmagr frafm a fa
Fg it At fafaz Sram g ww
Z1 A1 FT A AT

= W § ot #wie i o g
ot %% AT Fow feara 31 3 w73 afy
21 g9 o1 A 2 Few famaz Zm
Trfer | &fEFT a9z F1 3@ 9T AT
& wrag Y 13997 § dew foamga a1
INE FE FLAFT  76-77 7 1007
FUT A T 0T §F =7 § foar qv g
2O & 7 TENZAOE T | T AAAT TEY
TVEIT W TN Y A3 77-78 ¥ A7
1007 7 92 7 374 FLIT 77 T47 47 |
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[ T waw warE A
78-79 # 384 T0E & wAT, Afww w0
T T G 6 WEM & WET a4z
foe a7 ¢ 800 FUT & 4T 2 ) 3H
& ara9z 397 AW G 0T ARG} AT E R
ag I 1T ¥ aEF § 5 fow foemas
FT AT OF ATH gH A4 £ dfaT gEh
aOF B9 W94 20 T wo¥ fadw T w7
SRR R R i

FC A1 W g Al ot s A

gt & |

T a7 fowe 5T F awm  w@i
Wt Zw AW oA, FEE oW A AvE
& wg w17 g gA1 fF 9y 3w o g
WA UFAHST TA AT A T AT IE AT
SAar el § owwra w7 femr o wW
g AL A Fwar =T 91 32 Ay A
F9 FX ST TiEl @7 67 Ty a
FT FETAV TN ATR 30 F FATAT TAT
fory & for ag & fa se Mt #1 7o
F @aw ¥ fod 4% F1 /v g a
feram & | qeed SEEAT H OF guA 290
qr 1425 797 @7 {59 F g9¢ ¥ F70Mm
% 6 s s aET #t w g4r
# wedt 4t 3w gow & ¥ faaen owEm
FT WEIT 9T 2862, 99 FUT [ wF
smar et § aer 9 31-7-79 #1
IR HAY fF3wil 721 1 G2 915333, 89
FUT AT AT 6-6-80 F1 w1 fagey
WL FT AET Z AE § 4851 FWIT |
& W F IO ¥ Az sty amfr
food &% ¥ €9q feodse & qmy &an
31.3.77 FT 222.5 T 4T AT 3.7.79
F I TAAT TET 7 TLHT BV 39 797
frord 9% & 9/ &7 9T 207.1 <F
Y 6.6.80 F1 I T O AT 266, 3
T 97 | TF A9 § WAt 9 F1 g
% faems agd T 1 q%AZ Hery
wE WY I W IAT FAAT IH G9A K
gaz 7 #1 fam wren & 5 5 o Ty
# faarmn §
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TFAHE &4 1 1979-80 F1

&t wdt § =9 & %€ g £ WA TAr A1
&Y wa f = & sway 9@t # g
FH9% ¥ g9 9w frad w9 91T g
4 # feadt afz Zr v Oy S w
9 7597 ¢ 6 ov difae dwem g
1976-77 ¥ &%= qrgaAe § @ 9%

1085 8 %94 q1 9f7 =af¥w, 1077-787

A AEHE 11891 Z1NFTHT 1978-79
H A2 A FC 1249, 5TGT T @7 | TH
@ A% % U3 30 ¥ ¢ fF qudfe
vafafafadr awrd 9 # 1977-78
¥z 197879 F5wd faaany 2 o=
¥ gifam wmw 3.8 feewm
# oA wr 4 fegmmwm oo,
HHT 7.3 a3 %7 9.8 fEAmm
g1 adl, AT 419 T § 97 FT 498
Q¥ T W4T, FIF 72UHE T FT 73
qTe F1 W g1 fAwET ST 10,9
fgsitarz & 3% 7 11.8 [F=Em=1Z &1
W | 4g wiwE 7 fza a7 2, foww

fi| ad A1 FAT T FEE F Z IF

& a7 & wias g 2 wre 3q 7ivae
o ¥ ST QUE FF AT ) | TH A A
7c3 88 ¥ 0T AfvEr Fdwg a7 F F
feama & fear w1 2 Hifwwes & fas

FHT FAET A 8 | e & e w8t
1977 % 391. 279 4§ 527 1978 7

ag 426.6 I 7F HIT 1979 7 92

433.7 I F1 AT | TH A9 F gWILL

AT 9ET WY gewT § qwEr groar

difeaa gt ar et g0 41 AT gl
= g ar W g, g uF A #
vdfafafady afs =faa adr 2, #= ad
gt A Fwat & faoq # wgan "gan
g f safas aeivar & 92 28 3 faar
ot 2 i 31 ag a9 $Et § sohadg
feqvar @A & Az 1979-80 ¥ &1
# gfz gf 9% 95 Wiy 91% Fwat @
FAFF 1970-7 1 FUHTCTL 1977~
787 182, 9 @THITHLAL 1978-79
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# 184.7 T AT UG 31-3 79 ¥
29-3-80 TF AT TIHF & HIR
19, 9 =TEzT % fg g1 w4

TEaE & o1 g Fy 2fafadr
WIE ag W AL g F qug o
wia® 47 | 9wy @7 @l F aEee
AT A A9 AW gy § W ¥ ag
ase {4 9@ § uF WY aue,
ddq%E a9 @I FE AT AT | g9
A1 FHAT BANE AT FGA | THH
e qzar g 1 famw W1 @R g,
weaH @i ¥ @m E, wE Jm g
AT 2H qZ FET g WY § gumar
i & 79 T ¥ e fam Wt A1
fox & agm [ s Wt sfEw
FHATE, W A g o< wwm fay
77 % wwew fka @ & waw
qET L |

AT &1 FEHT { WAL J1T A
FEAT F )

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): I am calling a
new  Member—Mrs.  Nargis Dutt.
will call you later, Mr. Rameshwar
Singh.

SHRIMATI NARGIS DUTT (Nominated);
Hon. Mr. Vice-Chairman, Sir, I entered this
House only a fortnight ago and was deeply
touched by the warmth and spontaneity with
which I was received by one and all. Please
allow me here t0 express my gratitude to all of
you. Today, I am speaking for the first time in
this House and, therefore, seek the blessings
of the hon. Chairman and the. Members of the
House and I hope I will enjoy your co-
operation in days to come. Thank you very
much, Sir.

Sir, as you all know, the duty on unexposed
colour filrn_ has been increased. Today, I
d<T not merely want to protest against it nor
am I going to stress the fact that the film
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industry is probably the only industry in the
country this year which has not merited any
incentive in the eyea of the hon. Finance
Minister. On the contrary, Sir, he has loaded it
with additional financial burdens which I will
deal with later. This singling out of film
industry obviously reflects what has now come
t9 be known as the traditional attitude of the
'Government towards the filmmakers of this
country. I will only be stating the obvious
when I say that since independence of the
country, the film industry has enjoyed a very
low priority, that is, if at all it has enjoyed any
priority in the past. Although the reasons for
this have not always been very clear to me, I
have on occasions been told that in a
developing country engaged in the more
important and herculean task of building an
infra-structure  for a rapid economic
reconstruction, entertainment industry cannot
legitimately claim any kind of priority. And I
am not standing here today to argue in favour
of changing these priorities. What I would like
Mr. Vice-Chairman, Sir, is that a little more
thought should be given to the right of the
common man to have an access to the only
entertainment which is available to him in this
country, and that is che cinema. Sir, cinema is
the cheapest form of entertainment which a
com-jnon man can get. I am not accusing the
Government of having deliberately created
circumstances in which cinema goes beyond
the reach of a common man for whose welfare
the State machinery is working day and night.
But, for the last 30 years or so, there "has been
no cohesive effort by the Government to help
us improve the quality of entertainment, and"
what, is more, to ensure that the cost of seeing
films does not go up to the extent beyond
which it becomes impossible for the common
man td enjoy films. This is not to deny the fact
that the Government has in the past made some
commendable efforts to improVe the technical
qualities of the Aim. It set up a Training Insti-
tute at Poona which provided a large
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number of good technicians and com-
peting acters and actresses. Th"y made a
name for themselves and also helped the
industry in improving its standards. The
Government also set up a Film Finance
Corporation. These iastitutions eventually
managed to give us what is 'popularly
known as the new wave or new cinema.
All of us can legitimately take pride in the
(act that they kept alive the efforts of Mr.
Satyajit Ray who put the Indian cinema
on the world map ebout two decades ago.
In the last decade and a half all agencies
of the Government have helped these film
makers. No one can and, I think, should
quarrel with the Government over this,
for many of these film makers are our
hope of the future. It was primarily
through the efforts of these film-makers
that regional cinema has come to be on it3
own. Having said all this, it is necessary
to point out a major lacuna in the effortg
of the Government.

The new wave was essentially started
by the urban elite. They lent western
sensitivity to the eye of the camera. Their
sophistication was deeprooted in the
western tradition. These films, therefore,
appealed only to a minority audience who
had western education. The Government's
effort to put the cinema on a sound
footing thus tragically by passed the
major chunk of Indian cinema, that is the
entertainment industry. I am not against
starting a parallel cinema. In fact, it
serves as our research and development
section as far as the technical aspect is
concerned. But, may I point out that no
significant change in the Indian cinema
can be engineered without tackling the
basic problems of the main chunk of film
makers, who keep the wheels of
entertainment industry moving?

Those who are engaged in the task of
solving the bread and butter problems of
the milliong and the ever-increasing
housing problems have apparently not
given sufficient though* to the fact that
theman does not
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live by bread alone. A temporary escape-
route should be open to him from the
grim realities of life so that he could
come back to them with renewed energy
to face them and *° work for the solution
of those basic problems. It may sound
odd but in the final analysis a man needs
entertainment as much as he needs bread
and butter or housing.

Mr. Vice-Chairman, Sir, we all
know that the prices in the last two years
have not been rising but soaring, putting
many consumer goods beyond the
reach of the common man. No one seems
to have jsaid the kind of attention it
deserves to the fact that the cost of seeing
a film has gone up considerably and the
proposed increase in duty this year might
just start the chain reaction which may
ultimately put- the cinema beyond tne
reach of the common  man. For
example, the first thing that will
happen is that the audience in the rural
areas will suffer because of the high cost
of prints. Now, this is very highly
technical. So, I  would like the hon.
Members to understand this. Normally
100  prints are taken out for
distribution all over India. That too by
very few producers who can afford it.
Now each print ia going to cost Rs. 2,500
more,  which approximately comes to
Rs. 2.5 lakhs more. Only big
producers will be able to bear this extra
burden. A large number of producers, or
rather the majority of producers, operate

on a small budget and, therefore, they
will be unable to supply the required
number of prints. This, in turn,

would mean that there  would b*
fewer prints for the rural areas because the
"return from these areas is lower and will
not cover the cost ol prints.  In the urban
areas the rates of admission would
almost certainly have to be revised to
meet the additional cost of production.
Should this happen. Sir? A large section of
population living in the urban areas will
have to do with seeing fewer films. I will
quote an example. Only yesterday I asked
a middle class man here,
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who was typing the script for me, as to
how many pictures could he see in a
month? He is a salaried man. He gets Rs.
750 and he has a family, a wife, "himself
and a child. And, he says, well, I go and
see a film normally once a month. I asked
him, why only once a month, why not
more often? And he said: "Well, I cannot
afford because each time I go to see a
film, it costs me Us. 30", and I asked him
how is it that it costs him Rs. 30. The
highest denomination ticket cost varies
from State to State. In Delhi the cost of
the highest denomination ticket is Rs. 7.
He told me that he goes in the middle-
class stall and the ticket costs him Rs. 480
each. He buys three tickets. Though his
child is small, he has to buy a ticket for
his child as well. So he has to buy three
tickets. That comes to approximately Rs.
15. Going from home to the cinema house
and back costs him Rs. 7 to 10 by a
scooter. Then when he goes to a cinema,
he has to entertain his wife. He has to buy
her a drink and take himself also a bottle
of Campa Cola or whatever is available.
Then his little child starts crying for a
slab of chocolate or something and he has
to spend additional Rs. 5 on that. So, the
total works out to Rs. 30. He also told me
that he has to sometimes go without
fulfilling the demands of his family. If
there is a new picture and if he has
already seen one film, he cannot afford to
take his family to another film.
Sometimes if there is somebody else, an
additional member of the family who has
come on a visit and these people are
planning to go to see a film, they rather
postpone seeing a film than taking this
additional member to the film because
they cannot afford to buy another ticket.
He said he can ill-afford Rs. 30 on seeing
a film and had to deny himself and hig
family the pleasure of seeing films more
pften despite repeated requests of his
family. Now, this is the plight of a
salaried man who gets Rs. 700 or Rs. 750
per month. Can you imagine what is
going to be the plight of a casual
labourer who
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hardly gets Rs. 5 or Rs. 7 per day and.
who after doing 12 hours of manual
labour would like to have some enter-
tainment, would like to go to a cinema
house and identify himself with the
character on the screen? For those two
hours he would like to feel that he is
Dharmendra or Amitabh Bach-chan. He
would like to forget that he is just an
ordinary labourer. And, Sir, this is a world
of dreams. We sell him this dream and we
would like to sell him this dream for the
amount that he can afford. If this amount
that he can afford. If this denied even this
sort of entertainment, I think it is being
very hard on this labourer. And, Sir, even
assuming that he can afford to go and see
a film even if costs him Rs. 15, how,
many films can he see? This clearly
indicates that cinema is going to be a
luxury rather than a common man's
entertainment. May I, therefore, request
the Finance Minister to withdraw this
monstrous proposal of increasing the duty
on unexposed colour films. I regret to
point-out that the Government and the
people in high places, apart from
periodically pronouncing high moral
judgments, debunking the mercenary
qualities of the film-makers and enjoying
all the gossips about the doings of the
filmstars, have done nothing to recons-<
truct the financing system in the film
industry which is the root of all evils-

I do not wish to go into the harrowing
tales for the financing of the films, but a
film producer has said it time and again
through various forums that for every Rs.
100 that their film earns, only Rs. 5 come
back to him. It is the tyranny of this ratio
between the investment and the return
that compels the producer to cater to the
lowest common lenominator. A very
large chunk of the earning goes as
interest to the moneylenders and to the
Government, which is the second biggest
beneficiary, because, it gets entertainment
tax. Unless the Government takes a
cohesive approach, which embraces all
aspects o* the film industry, from
production to
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exhibition, I am afraid nothing worthwhile
can be done to retrieve the old glory of the
Indian cinema.

In  my opinion, Sir, at the first
opportune  moment, Government
should devise a comprehensive policy
which takes into account the entire
perspective of film-making in ttiis
country, instead of looking at it perio-
dically, with a limited puirpose and a
restricted approach. The Government must
not forget, as I had stressed earlier, that
film-making activity in this country does
not centre round the glamorous film stars
or the producers or the exhibitors, but it
centres round the common man, for whom
these films are made and it is for the
benefit of this common man that the hon.
Minister must withdraw his proposal to
increase the duty on unexposed colour
film. Thank you very much.

DR. BHAI MAHAVIR (Madhya
Pradesh): Sir, let the hon. Minister be
chivalrous for once.

THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): 1 hope, he will
give some indication in his reply. Wait for
the reply.

SHRI  PATIPABAN PRADHAN
(Orissa): He has only a broad smile.

THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): To get a broad
smile, is no easy task.

A THmaT fag (3T w3w)
ITTATRA WEIRT, TEA a1 & faw AT

[The Vice-Chalrman (Shri R. R.
Morarka) in the Chair]

AT FT AATLFATR AT AGATE | JT AN
z3 dw faar @ 98 a2 qF gwa §
TR0 o fear § 5@ fF qow &7, 3w A
qIfIF HF=qawqT AIAT TIH 1T 9T
gg= v § faw @y ot 7 Y q9E W
far &, ga% aX § &9 I 7T WA
Fars 2, 7 g fadt § 97 a1 g,
ST &1 TAE TFAqd § ITE Iy ¥ T9i
#r g A & gm frowd qe g § o fawr
;Y o F 1T F IW F wIWT W@ AW
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T & | A anEa £ faer welt agar
& FArIHrET A aga &Y avn nrad
g | WUT AW T FEAT & HIT TA G
FgaT & fr og St asiz gt Fare fsar
¢ ag a9z g dare fewr gar
TE & 1 ag awe fodr o 7 dare
FTF §A91 faqr & W% 39 a9
TR §AT ¥ g2 97 v faar &
AT, ITMNIAA WZRT, THIfAQ
ug g 1% T2 & fr faw @& @
T ZAT FHHATT 1A gu AT o aw %
aare o fear &, & IR wew
fear & sadt oY T2 T @ §
T a4 geari § faega & ot &
# 3w 04 & TEi F AT FAT
e faw #7471 =mw A
EAT | 3 FoE # faw @4 St F
I O OWT UL qF W&, ST
Fagn f@am TE A Tmr §F
dra & o1 Fagn @af ¥ Faw
FH FET E, IART AT AWEAT E,
a8 AT 449 7g, fraEi Ay foeedy
# ARG @I A, T 9T FE 6T
g sam A fRar &
AT, g A9 &1 & q Ty
IS Y AT AATE | §F A9E FY
qeTaEr WG gafaw wgar 97 @ g
f& Fz FTFC T 1980~81
F1 48 F9€ AAAT B 9WH F fog
qu-adfesr & a9 & | gW Fwe
F gega feg @ & qF & W
qrRET 4T fFaml gra Segir &t
S AT aEgY, i an,
92 A fraw F 2w qar fzgoag,
I@T ®T WG WIST 0F gy feed
agr fag W o SmAr F @\ 9T
FITAIT FE & AR FET g
a9z FTC & fraar 9 § N IGH
Freafawar T WX & | W FWE FT
FoHT afr g W & AR

M,

C-Y
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Faqr 97 9z fzar agr vz "awar
24 0% A1F AFET ATA F fow awz
i g5 feqmd & wf § Hfwa w4
fraragi w1 wfa @vq faqr 1 fadar
A FZ 3 I K FY AT AW
€3 qsrafy  oF zmvmfa o awWr
FAT FT MG T AT H REIOA
a6 3f2gq FeEd wrE wTHE oy
TTET F Wens ToTTWFY FT ATH
FITAAAIAT § | TR TH GATATE
AFZ A AAT F Y | TAGTE 0F WFET
q7 W @ AW FE  GHTET-SAl
F1 /I %7 A= FrEaaaw N7 g=90
AT FFAT & | TAFT FET HEH F
HT AF {ALT FAA] AN A AGAT
TAmTE AfFal g §e am TEt
w1 gfat § amEre s mm &
F 39 &4 #7 fwar 1 oo, a3
TuAt &1 qfaat § s v afarr
1fz gf § 9 avw & amer am
framr ST § 1 wEn2m, 1951 #
AT F 10 g3 a7 (Arfa goay
1 FA IAT 594 FAUF 4 A
1975-76 ¥ 3 g1 5111 HUF
1 owE 3 AmE, 3T @ gIEd
217t | owaTE WM agd fw o
AT 1951 H 594 FUF 91 AW
1975-76 F1 T & @t FT @7
Z %7 f& 7g 1980 77 @@ & wifF
ATAT WiFHT gART aEI fAe & waw
gz {1 1976 AF 5111 FU3 &I
wt &1 Ay vy q1 oo fazer
AT T1ZT T A 1951 § 269 F493
TG FT 1975—-76 § 2000 FLF
¥ U EI AT | AR, 1951 ¥ fagam
FTYSA 153 F2r5 a7 w0t fazam g
FITAT 1978 H 1374 FUT I AER |
A7 ag aafag 5 53 13 g3 7 ¢
FART T TS & | 4T 13 w3F FI 74T
ZraT AT 1951 § 116 FUF F THES
1978 ¥ 1369 FT HT IS {aAT JT
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w% | 0z myarfay 7fz wre fEd &
a9 & wfas g€ 3 T a%T A1 9 FY
TAT H g€ & | IARTTAT 1951 7 13
FT 47 AT 1978 F 22 475. 41
FLrTgrws | A, 19637 22T 99,
fagar fadm A awa ame qo 16 §
TET 9T ¥ ) 1978 H fager wqw,
mzr fzdfm /v www AT qew gAm
THT g7 A/ M | A, faw qdr
WEey, wE avR Al [AmAd; w0
qst feg gAY w3 SwET g wf
wafy  wwa gfs =fa &1 W
Tiop TEY ) gE AT FwIT A7 E )
1949-50 @ ¥fg =zfaq s 2280.8
& 4 1 g, § wwsr 36
AFT FAT W;ET § o

qF AIE F30, A0, 97 A AT
#, TAR WIT AETR WA fw wre 7
o3& 1 mrewt g9 @rg  feafa
ag & AT AT 75T 7 A1 7 wrg fF
&1 s ATARAT fgrge § 1949-50
¥ 228.8 %97 91, 7Z HIHAAT 1951-52
aF 7EY AT 1958-59H 77 HTHAT
281.1 ®§q &Y, = AT WA
%1 eafdm 91 we-Efear @, 4@ €
o Y g F | gamfa g 0F
TF HW WEAIT F OATHRAT F
I & FAA I WARTAAT FAN
Frpre F1 AfEAT & T O
Tty wrady & graedr ¥ gfg W
T3 qoEr &1 gz Hogfg ™
U 7 & fag awwe 7 awe
¥ Far wag fear § fomn 4@
HAATIAT @ a1 g% | |rfET
qAT W TEE F oArERAT FOE
# fazw & fag @ e 7 ®WET

Tqrg fear & 7

frg wfr ft 7 @ ¢ fa=
foar § | g4 F gar 9T 7 AR AT
faars | fasr defy oft v & vy 4 F0
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[= Tnisaz fag)
foe® arer @i #1 dzrEe 7@ gfava
FugE | & wrmr g f ww wfawe
Fugf gemH AT T AT E
oo ot 8 IR fow feq, fomd
UF THE T g 39 # fowd ame a1
gfagrfes qar  foo™ arer 1979-80
# WEAT G TEN | T TgA A A
arz %1 fadrfasr & & | 7 wRqA
g7 Cfagifas q@ 41 =9z & a0 5
H¥g #U% AEEI HT OTE 41 HIT
3,500 FZT 59T F1 FIF T2 &1 7% |
ST AT W g A1 W F faafaan
&7 41 | w1y G F ag Fir fadrfaw
HIT G & FTO1 A7 FEf =47 41 2 |
za fegfa &1 afe oo usow &%
TG, TEM A TA A9 WA 7 HT
st 3o fors fear 2 )

§ UF-UF FIE HTRT GAT ZAT
=rgan g @it st wefi—& swan g—
qZ ATH FEA § qH A% AT @HrG Ag
g f& sa-sm aeF 9 %2 wmv g,
W WEF W HW F ATA FI AEIA
FATAT AT & AT AfA FT FHT FATA7
g1 2, 74 faw fadas % awr, 3@ awe
& ar § 3 § 919 wg Ggar g f*
W #1 graw fawEsft, 3w § wd-maeqn
faareft #YT =it & aw 399 a@r 5
FART TIFT TE AT AEHAT §

mror & faer @&t #1 ATNE F ZAT
A1gaT § % FAr g9 AN F %o 25-30
afa 79 fagew | & 23 & A9 FTEAT
wrgat g fa St o 10~ 12 7 ww Y
fagaft | w9 TAFT 92T A€ A% HiT
§ g ot faw wely oft & ®gT w@wn g
fr dax @ a% fau f& sreog w&dm
F WA ITH § HET WRALZAT 219
& fa=r fawrr aw< fadt gt #57 foar
ST ®YT &gy o fE fae w94 ot
a ot faga® dy fFar, agRA T mar o
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g AT AT wgA FTHFT ARG R RO
faer % & g9 feafaa) 1 zoq @&
g wew A g feafet w1 o fear
g1

q@ F1 AT TFA ATFTE, @
g T F1 Ugd A ¥ fag
qGT TH F9S | FIA€T 45 04541 F1
2 | IO grEEE S 5w few #) 3w
AT, |qE aF qEHTT I F AT
foa wa &\ gt &Y SfY swa orEf
# M AF 27 I a9 F g 4q,
#gugar § f& a9 ww &1 oF
U F a9 qCER |

H1 swar 9T #7 g F F7W
fear &, o aF =z FEEI T
faar § S@ &1 oo GEE-TEE F9 &
w9 fFar &1 30 a9 & 418 AT AT
farem £ awa fast 41 ga #1191
ag eI faelt 41 s 30 auf ¥ z®
HeF F1 wg-agEEar 71 faarz 77 41,
Iq A AFEAT T EF T FT LA G
aYaT g9 F1 @ faem o sw F g Er
v g fordzre g, gaet Qe &
¥ WA SYEdTeE WgRd, WE
gera ad gfe & ot 3w ¥ foo
feeifgas g1 wFar g, & @Fa1
FAET qIET AT FEEIR WIT Aqrw e
T TETE T A W IFE
fau foifager &7 a%a & | 7%
W A IR we fomw ga #
2 & qrer I eara fremAr g g o

AWA, WY ET & g| #1 qv
¥ a7 g g€ @ | @ 0w a1 5
AW & % AW ) oW & fag wofed
a9 M1 E | WY F FIT AT I 0aq
Tt grauT £ a9 § far @ foed
g9 9% & fHamr 1 @ uww
femmlY o1 &% 7 gow 99 w09 gA
difeq faamy &1 vga feome Y asig
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A9 fegfa ar gz a7 8 1 @1 e 7Y
gware @ frawy ¥ fgg § vamfas
amre & arg 79 faw 4 | & = fas
fear gaTe 3z w1 St AATES §3 30
T saT gewT § Ffw gt 9, 7@
TAA ¢ g WTR 1 219 w9 fagr A7
A FT 7 FH fFar ar | wmoa
FEFHT 7 THTafas @R F 2w 931 fag
g A ¥ faF F1am | 32 famr g
wEi & feamy # fa=ard a7 Avam
Faw & go a1 gfogw Jz qi@ &
UF d1 959 & 9T I wWrT gAY
=%, FIT & T4l ¥ 3fa, 77 7y #
framET & ST AT HGT TIM, 9 AT
wraa1 A arw Wit arewr gfee &
faw & 1 orm, o gfe faw @
Fif® & wd qF e w1321 g |+,
feam & dar gom g, & g

I@RE A TE 4 A @ OGS
@R & T | A, A SaEe
gar w9 F1 A< g2 § & amw 100
I g qAT AT TETYT, TIAT 1884
T 1895 # 1 &Y =raq, & 3§ 39T
¥ qar g W@t A A F ow @@
% fog s Y & 1 o, et arfar
we @ v% & ) fam oA 7 wdy
@t faqr ugw awe dw fear €
ar A\ wAr g, arfar g§ #R
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feqm@ AT @ T GH AT ATEAT
g afFw guF qm 49 @ § o

o 73T WE M F | ATEi TrAeT
ar ger faar #@iT IR F  faw
agret 9% 7T § | 7w favange
F gy W, wew WAW F gy H
I 1T, FALT AU ATAAC HT
T ¥ AT §F faAr aEr % oaw
W F s, W o R 9
Teefy 37 9ft  AfwR fmm &
g7 WmT & fag 4w 4 § W
@t foed @@ &1 9W &1 A 9r
g a9 ot feam &1 myr ) @
vav @ &9 W@ g dw o2
T T o " oz | osym, S
gegw Hvr & famm & 10
T % & faew & A% o™
wser W&t & ) w gfesm ar m

T, 59w § g3 w714,
FER &1 ww faEmr s
g

A F T oAEeA fF 7

FrHEyqaraer | § oF e 7w
#1 93 FL AT §, 9T gATr fard
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[y Trfvax fag)

¢f &, W ¥ 74l oY § | SuTAE
wErY, a8 qew W N @ ¥ |

77 JAA T 4T
farara gwr F1 AT A3 q1, IAATH
AT AEEE 9T GATE TI0 91,
qTEATEr & WA AT & AT
@er 41 | 67 ¥ qrfamniz &
AT AT 91 QF A9 F ) F QO
FEEEQAr ¥ Ay F@T o9 |
Tq FF F W T AW W AN
o g fF 67 W uw w F ¥
a 11 srfagl &Y SWEE STCEE
Fa A 4@, wre RfEe 9 fE
g% AT6 UF W9 A FEA  qraT
AT ZAE qIH Awgl oM ¥ qIA
|98 g7 ¥ Aqfma ¥ =™
e & S war | 67 F
#§ qam g | wf wEE A
£ 1 200 7 AT 9 faam
gamat #... faw #@dr s =«
fzg, faa wdr st &1 d3a7 =fgq,
99 a1 @ E

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI

MAGANBHAI BAROT): Sir, I am here as
the substitute.

=t Y@ f6g o W g adt
qufear £ 1 & @t o | § g
CEAM 1
PROF. D. P. CHATTOPADHYAYA (West

Bengal): You will be hearing from his own
mouth.

Wt T feg: e st
sghrsTT St & W &t oo sear
g | STGETSAS wEIT 9% Yo oyl v
M I AT R g g @y
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" A Afar—gfea g ar
faam Tl & www IRieET ¥ ¥
T F WA EH FAT W94 AT AT
# @ F THW 20 FOT F SATAT AT
aifgm + & 7 ag feame 59 fao sy
fF sy ozt & sqare—fam 31 gfe
Fw (T) F wend1ol § A F1—Iw
qZ9 W W § FEE WE qAST
FTI WA WeATul Y a9 AT H9% &t
oifer & it | T £ I s @A
FT HTH =T F g Wy favasw AETdi
F1 Y afew 77w F= a0 &
qfar  qar ¢ IAT FEW A OTET
Ty ot (Interruptions) a—,_v‘f]qnmq
@Y W oA A o= 8§ gfam
# I Awi & & 71 § & g2 1 oy
T F 9 913 | § §9 tifafafady
Fowar g § g9 At fosard awaar
RS G G LR Ol
AT et gardt Y 2@t 1 gonsy awf
T qg q5F W E ag TH AR FOT
T @ A8 A AR WA 33
1 EH TETE 4G AW AATHET T @ E
9g §&F lo AMfgar #1 W g ) 38 g7
sATETATa A 1 dY @y o2 dfw
FATZT AT A B § FUAICEAT FT A9T
HIAAT § | SATgEATe Y Wy A FAifaar
4 AT ATH I F K 7 &9 F7 AR
=@t wiY § for AW & w1 Faifar
G § 1 g o gt o @ § W9 AR
TR A AT | 9T qg 1w T
g @ st ot F Jami #1 @ wEEe
9T HFIHT JEEAT AP 1 W 9w
wENET Y § g N H @ @
i aam AT g e o 7
FYE QY I Fg FT AT 05 AE
a1 F< F@ 9 5 qud o
w1 | A, 9T T F) 3@ 5 e
wat R & | F59 AR HT A€ FIH G
T ) F IFEAN AE E ) s ard
ot Faamfy AT, o F S ¥ o
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KErmeaTy A, fagi 5o gatar 13
TFE AW ® FA AN E, IR ATHAT
Z AT IEM At w1 oqIrd ¥ 3w
s AT 5 ) Ffwa fam @t 3 9 grond)
F1 73t F FrE faoma 80 &, fadr
g %1 faar 1 gAY T4 2 Tor AT
AT H, 3T F T A qE FW AT
w7, ¥ a8 AT T 9T AT A8 FH
=% AN & Zr4 7 safag TE qim
T, FIF 78 OF AR FTH QT AT aqy
T qZ AN WTAT FOA AT AR | T
TI97 F TAT TS FAT AT H o oTTFarg
q &7 AT WY e | faw aen
gAY =t sraTe qgrfEar § w99r aier )
AFFT HTT FT 20 FAT I T 7 F7
rFT #Y eer 747 g 7w Aw fw o3z
AT gL A Famar fw a7 wger g
favs § | 78 A9 FUT Fa @41 foem
& 1 a7 7 v adf &, ag dradd froa
T . wg A fevr AdY £ S
fawm g g aifaw F e | & ot 79
qEE | & qgdt fava gt § straar
Z 1z fFwr Fr g § araen @,
A fpvq Far AT § AAGT § WT
T fevm w7 AT § I T OTEAH
St oY geSt ag q S g 1 @ A
F13 §94T 12T AT | AT AT AG & fH
st ww ¥ IetEEl F far =
A @H AT HZ FHE T ATH
FuAT ¢ )| T usew 7 fum
faw g7 faaf gan 3w fam ferfa &
oF AT qgA qTHA HAT | a4 § #4793
T GATH |

PROF. D. P, CHATTOPADHYAYA:

‘Wherefrom are you reading it? Which
paper is that?

o vRva? fag @t a T & ag
¥ faerar 4 WY o F agh F AT @
¥ mifas & | gm A & foaa &, 99 F,
At § ag § dAErT A wr owmard |
o, 39 % faay § “<faEw gar
1980" 7g fadiaiw §, W 77 fadwis
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AT )T T 1980 F 417 § fay
g, Afe F geaaa @ 59 51 g4 w1
4 gt 17 9 F77 a1 5 200 w0
RAAT ATZT TAT | 100 FIIZ HIET TEAT
fewa & fogr war; #=ifs 200 50
sYAT AfaqT & TOHTT A I FT faAv
FrfHgEaA s aAAT @ W
Atfaar T g7%17 7 1% a9 & A
¥ 200 FUF w71 famy 7 faar aar
¥ A A fpgmm & it §
200 FL1Z 5747 917 F1 741 & 977 a8
®TGT A FT FTET AAT F |

PROF. D, P, CHATTOPADHYAYA:
Why are you saying all these baseless
things?

At TRTET fag oA, w Y
1€ ara wafaa @ a1 oy go 3y
I F art wowg Arfaamr

SHRI MAGANBHAI BAROT: Fac-
tually it is incorrect.

o T fag @ owe & A
gAfad am v g a1 Wy F % g
S fF w39 & owEm gw w1 3
AR qg F0 g@A7 7@ E 0 & WA
quE A g 5 W wifes Al g
qg AEAITT AT AT HEAT § @UArE 97
A AT AT & AT AT 1 T 97 HTEHT
s =nfegm | & @1 Fe R § fRoaz
q@ATT F 20§ W& 9 F1 gATE
HIIHT 9709 F1 TET TE F |

PROF. D_P. CHATTOPADHYAYA:
It is a very entertaining story.

st afmT fig : sraro 9,
AT 2 % wmas oF & £ aar e
g f ot wodt am fem & 77 = §
e & agt & @A FA0E T2 A afw
¥ amg wear g, & a7 7 vy 7@ w7
o1 & agi & ot 4@ wen ) | ooF
faama w1 &g fgmma & arT w1 gavar
g | A1 AT ¥ A gU o R Ay
20 U WA & g & § & awmaw

iscussion
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[ T fag)
N Twai F fggw ¥ag 180 7T
FTAT IAG E | 35 A THAT I AW
7 fam 9 oY S w9 G § 59Es0
faar, ga faen faar so &t & st
g f worr fag st sadY & w19 7% 2,
9 IE # W F T 10 M@
e fFg & | & ag 1 @A aran g, ™
e T WY ogw wGr wEr o ?
. (Interruptions) sﬁ::ﬁ'[, g AT
X @ H s @t F owA
¥ e TwE o ¥ fog T F
forer sraslt & gars s 1 wygw fan
Yy a2 Ffaar § a9 10 AT@ ST
fegrmr & 399 smAe & =9
Eiaice CONE d oAz SR S
I 1952 T 1977 AT 1980
% T AT TGN G, TEF A forT
N MY 91 T AT @ & T gia
¥ guag €\ ag Faz qfaafey & g,
framat aTAEY € 0, .,

(Interruptions)

SHRI MAGANBHAI BAROT; Sir, [ am on a
point of order. The hon. Member is making wild
allegations, baseless and false allegations. 1
would request that he should be at least
responsible in making statements about money
being taken, about money coming from foreign
countries and candidates getting Rs. 20 crores.
His arithemetic is wrong.

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA); There i3 no point of order in this,,
but you can reply to these points.

SHRI MAGANBHAI BAROT: But it should
not go unchallenged. Baseless allegations in the
name of foreign countries should not be made in
this light way.

THE VICE-CHAIRMAN (SHRI R. R.
MORAKA): You can challenge them when your
turn comes. Yes, the lady Member there wants
to say something?

[ RAJYA SABHA |
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SHRIMATI USHA MALHOTRAi
(Himachal Pradesh): Thisisa Bud-j get
discussion and these wild allegations will not
help us.

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): The lady Member must know
that the scope of the Budget discussion is
unlimited A Member can raise any point he
likes.

SHRI MAGANBHAI BAROT: He can't say
Rs. 200 crores and all that .

THE VICE-CHAIRMAN: (Shri R. R.
MORARKA): When your turn comes, youi
can answer

wro Wik wgrare : o, fafaees amga
CATEE WIF =T FT FA9T GUHT g 7

216

st Tgeae fag : sy, § saw
¥ favarg F2ar g 1 & w0 A Wk
WETEHT T FT Fa7 § | W afasm A
g ot | & TS wow fF 1947 ®
Zow gfaem & 1 F wemE 97 ¥ g
gwr § o w1 ooewwe a2
A wrsr % w93 aroy g fan,
SHE IAT AT FAA 6 faan, gwa
gTo Fifgar & ara sfasr v 91, arear
TET 9 AT AET | WO AT AT AW
Fga A for fam gurdt si@r &1 ZAM
#t wiforor Y st 59 fag g@ g
9 TEA AT FIK A TEEA ATTH]
afzarz &

ATime bell rings)

THE VICE-CHAIRMAN (SHRI
R. R. MORARKA): You would be leaving
very little time for the other Members of your

party.

A T v fag: s, & wedt aure
FLRE |

qa & g e w1 vza g
* fau orw T Fwe § w1 A A1
wAEAT AVE | TS WEAI AT W
fraTat & 3 St @ AT a9 AT T Al
o 5l 77 9 | R s e arg-ang
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F2X T FgT W T | A ;W
g T & & ;F A-WOT FV IAST
§F fau mofwed 59 91 mar § |
MIY B ¥ 21T g7 FIGT AT
Tq Iz ¥ f&g & famd zo 9&w
§ fosmi B i v A Wi
AF | IOF I AT g dfEa
feamy %1 wga 3] ¥ @ FAW
fegfy q7 @z &Y § 1 AT T
FeFT A feari ¥ fga ¥ vawfs
AT #T I FA fEar qr 1 AEEY
ATErT § 3% qu @y fram o @
zi @ w1 oI oA wgr frar
A feamt @ fawd &
utsgq-des § Sax qw gfaw de
ST & 1 oF @t @ ST W
AT OF 4T qr FT TR IV
g ¥ am framt v & wA%
TEAT, Fg WET WTE Ag WEH
wifs wd gfte @ faw &
A Wl AV ¥ @9 §B @Y
g drx mmst A § goafa
# §t 23 G o & i 3
qEF M gy 73 F o
W W € ) gUN Awef B A
¥ET XA WA I & AA F
HINY, IGF IHRAR &1 fag
20 T War & fgr sm@ar
TTF |ATAT WA F JigA ¥F §q
F @ waqi w1 fgamd waT §

THE VICE-CHAIRMAN (SHRI
R. R. MORARKA): You must con-

-olude now,

=t wdraT fog & 3gg @
A =T | § gowr Qam Gl
FRO | AW R d JIT EGT
gz ¥ ¥9 fogmst ¥ s §
F2H AEAT
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‘FTAT Iro’ WEFT § HIEW
#F;t ufs 7 29T F ey AT 12
e FT S A% &

aEwe 9T afgqsy 20 Figma
¥ g7 37 109f0mw w2 faar mar
g

gafg T & wEFw 3T "afy
s A RIF A Eqrq 9T I TG
FT fegr 751 & )

I I FY fAEd @rer ana
W T P ard @A

wE @il v fra e
qqT FIX WIT 9T HAT YIF TR
77 e wmr &

X% I@Wl § IEET gew
v g I i § | IOEA qFF
¥ faegwr gz #1 ofr oiw @
¥ Fgr IT g @ ¥ femr

g , ,
ITaRIAN TEE, ITOH :_;;a'f

| o7 famdi & aro g od

sqmafadi &1 #e Td T &Y
gar 3T T 1§ § 1 Ty WM
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THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): Out of 50 minutes, you have
taken 35 minutes. You are not leaving any
scope for any other Member.

ﬂmfm' e, gqrer
a9g YT g0 7 A1 AW OFT FEAIN
& (nwrruprions | 1A LR
w2 ot vg & yafAw & Ewr sw
2 7% g ) gH IvE § A ;GL
grd 2 A & §wod A vgAr
@A F | FgWA FwE F Aoy
1,467 FUB T § T 1979-80
F 2,700 T ¥ 9T ¥ F9T B
1979-80 ¥ =717 WATA 2,232
FI0® FT QT FIAT 1978-79 H
gAAT | AM A9 K 4 waw fava-
st §3IY HI dW F FI FEr
gt fawear ¥ wew Al 9 729

] oAqrEAT 2o oFW fEw AW %
g 97 #5000 FIrR w0q

afvad aq FT R € | WT H FrEAT
# afg ¥ 377 @A g

qie F Fwz ¥ F QA
T TET Z WIT oW W I3
1979-80 ¥ arF T 20 Ffawa
aft ¢ =wafs wwwr, aeefa &a,
wiw, WOHI UF  9TANEEF  FIAl§
gt # ar qta a4 3fz 2r wf
(Time  bell ringsy | W7 I T 73
geafag & 3w "9 T @ 7 oW
A1 I A qTEFAT 2 I T omyen
qHT  TEAT |EAT F o

{1, JY 3 wr #&7  fufas
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., B " qTETey
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& FwT ¥ gUC A 7@ AT ar
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PROF. D. P. CHATTOPADHYAYA:
After knowing full well all these* facts, the
united Janata Party assured removal of

unemployment within ten years. What
happened in 1979-80.
wt Twvar fmg ;o sTmwnna
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THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): Let him complete it, please.
Mr. Rameshwar Singh, kindly conclude

ot TR Ty : wtA, KT AT
argd & {5 & 399 a1 &1 7A@ T §
A § IAET I AZT AT |

# 9z w7 @1 91 f& 9w g7 g
FCHTT Qi 7 T HT F7H T | AL
& a1 A% fzama Iy I 7 wIh
qaT 1 £ FY g/ At g, /gl
AT TTF &1 ATH AT 65T F8967
FETFT AT 1w a4 ST 91T 7Y I97 A%
NFEY F o 79T Fear @A 7R
q A1 34 3T oY gEAT J I 1 GHY
AT ¥ 9 [EF Fgt ACAT A qow
F IS 1 fram faqT a% g3
STAT T, THRT WY HAETAT N7 TFA
2 19 = g fF 2 Tw H oAt afeferfomi
gar g a1 @t & ot et J qew w7
w~at T3 Y awdr § | fofera S<omTd
¥ FATAT T AW A 10 FIZ AW A
HFAF AT gOm A @A E ) O A9
9g TS ARl TFAAEE FT OEAT
HIATAT AT, AT 57 A1 7 ag T Agh
QUATET 4T | § T AVFC K 19 F-
AIA F74 & AU Ag12 3, A7 ag
HIHTLET GHEAT Tl 3r® IFC F g
FET AT | gW AN OFIIm
N F4T, 718 Fewg @i w357 1 afew
T AW B it g FT ® A
F1E 319 F39 A1 3507 | § JrAAT F
feamgmua waw@ T faa
gt A I aw o faar @ THE T AW
H ATFATY Y qUEqT g4 Agy gei,
afes IV FF F-47 § AR I[@EQ
g | g AW A 37 AW W q@Ar-ewnfa
azqY | oF 9517 7 fa7 g4 7197 740
aAN= ¥ wqreqw & aw F 1 Aq0g fwar A va
& | qrrRY 3AF fAq &w ars 9t Fa )
XA MRTF 919 9 I Fgav1 § {5 219 59
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I § AW afeaqT w e s mfaas
W § AT ITH Argafeads faan
q5F & AR FEX FART F1 aQIA1 A
¥ fag, ayql & FAY 7 Qe | F
for, framt & fag faars #v saear
T F fog A1 9w § gUR A &
o =aegr 3 | g Wkl & ag &
AT T WO AT FET F |

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): Shri V. Gopal-amy; not here.
Shrimati Noorjehan Razack; not 'here. Mr.
Sankar Ghose; not here. Shri A. G. Kuikarni;
not here. Shri K. K. Madhavan; not here. Yes,
Mr. M. R. Krishna.

SHRI M. R. KRISHNA (Andhra Pradesh):
Mr. Vice-Chairman, Sir, if Mr. Rameshwar
Singh had confined himself to the question of
agricultural labour and other things, j think
the House would have been benefited, instead
of indulging in something which he won't be
able to substantiate.

Sir, the first thing that he said was that the
Congress (I) was getting money from foreign
countries to fight the elections. Sir, which
party needs money from the big business and
foreign countries to fight the electicns in our
country? it is only the party which does not
have the personality to attract the voter have
to spend more money to buy votes. Other
parties will have to depend upon the money of
the big business and money from foreign
counties. Now, everybody in this country, in-
cluding the Opposition Member, honestly
knows that it is Mrs. Indira Gandhi who gets
votes for the Congress (I) Party. In my State,
that is, in Andhra Pradesh, there are persons
who have been elected to, the Assembly and
also to Parliament, by spending very paltry
sum of money. Sir, if any political party or
any political personality were to think that he
does not have to depend upon the money of
the big business, it is just a lie. Under some
pretext of other they will have to collect
money;
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[Shri R. R. Morarka] whether to celebrate
somebody's birth day or to celebrate some
other thing, they will have to collect money,
and collect money from the corrupt busi-
nessmen, and that money is very liberally
utilised in the elections. Nobody will be in a
position to defend it in spite of the fact that
they might speak about purity and morality
which have to play a big role in the elections.
Therefore, Sir, simply to decry and defame
o.ur party is not justified.

B S CER
AT T AT FFAT | &Y Fr HA
3 qar &1 ?

SHRI M. R. KRISHNA: Sir, I can tell you
that I have been fighting elections to the Lok
Sabha since 1952. In the first election I spent
just a paltry sum of money when other po-
litical parties were not that powerful. But
when other political parties started spending
money, getting money, using all kinds of
fraudulent methods, it was at that time that the
expenditure on elections has increased. Sir,
you fought elections to the Lok Sabha. You
know how to face, whom, you faced; and all
types of things have happened in your election
Therefore, let us not speak .about election

(Interruptions)

st fag: oo aoEee fasr
N

FT TEW HEOAT (ST WEW)
FHIIT qT A7 famg € 1 wr e §
1 o fazed

=Y TvaT fag @ FWTT FHIWA
AT KT FT AQT | KT HGEAT FHIUA
fazred | st B f aar &Y <@y
21

Y wwny gy ¢ WRE ST
FHE & T H A1 oAT T HEAT 7
fzar 1 &= v 8 fasran
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gfaer T 7 a1 78 frar &0 a5

qfama sHaT 7 & 55 a1vg wfqwa 7z

zawr fam 2

(Interruptions) THE ~ VICE-

CHAIRMAN  (SHRIR. R. MORARKA):
Order, please.

= TAvET fag . WA, 9gW A
e T g fifew

(Interruptions). THE VICE-
CHAIRMAN (SHRI R. R. MORARKA):
Order, please. Please git down,  Mr.
Rameshwar Singh.

st TAvac g : 35 Wtawa A &
13 413 Sfawa 9T F w1 gFET 941
W@ & 1 65 Ffawa Jwar g1z 3T A Y
TS | AR aTE AfawT AT F s
art ¥ qre 19 30 § wmF faeare @
g1
THE VICE-CHAIRMAN (SHRI
R. R, MORARKA). Please sit down.

=t TRTAT f6g : Z991 99 67 @
T A W FW AE FE@T 0,

THE VICE-CHAIRMAN' (SHRI R. R.
MORARKA): It is not proper to defy the
Chair like this. You must listen to the Chair. I
won't be able to control the House if you
continue like this Please...

(Interruptions)

SHRI M. R. KRISHNA: I do not like t0
enter into this kind af quarrel. But I would like
fo remind the hon. Member that it is known
that in this country and outside that there are
certain persons and parties—I can't say
parties; there are persons— who do not allow
the Harijans to cast their votes. I do not want
to name them. But it is known. I am not
talking of Dr. Ram Manohar Lohia. or Mr.
Rameshwar Singh. But I am talking about the
attitude in elections that are being exhibited
here and the manner in which people get
elected. It is known that Harijans ar®
prevented from going out and casting their
votes . ., (Interruptions) Therefore, let us not
g«t into all these things. What I am trying to
say is..
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ol TrReR g : aaq, gaAn w0
A ag ava (A et F A A
7 % 74y Gidt & Aor gfeswi & T A
THT 9749 ¥ @ w3 £ ®TAa 0d)
SGAEAT AATAT 18T 2 |

SHRI M. R. KRISHNA: It is not a new
thing. The Congress Party's programme for
the Harijans is well known. It is nothing
new.

sy TRyAT ag o wrE Lt fEeq
gfeaqaqard | [waT sz 9a, ZH
Z)
L]

THE VICE-CHAIRMAN (SHRI R. R
MORARKA): Mr. Rameshwar Singh, order
please.

oF! AT iRz ¢ 19 ®Al A
HEfwag 10fFamm FE 7

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): Mr. Rameshwar Singh, please
sit down. (Interruptions) Whatever Mr.
Rameshwar Singh speaks will not go on
record.

(Shri  Rameshwar Singh continued to
speak.)

THE VICE-CHAIRMAN (SHRI R, R,
MORARKA): This is the limit. In spite of my
warnings to you,, you are not listening to me.

SHRI M. R. KRISHNA: I am sorry, my
hon. friend tries to forget things. My dear
friend, Mr. Piloo Mody, is very able and an
exPert in matters of budget, etc. When he was
speaking, he was trying to find fault with the
Finance Minister by saying that since there is
20 per cent inflation which has been agreed to
by somebody, whatever allocation has been
made in this budget ig going to be less than
what had been earmarked by the Janata Party.
This is a very unfair way of looking at the
budget. I do not want to say many things. But
I would definitely like to remind Mr. Piloo
Mody and his friends that it is one thing to
earmark some large amounts of money and
not spending
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I them What was the situation at that time-
when the Janata Government was in
power. It was not one party in the States. It
was not one party at the Centre. Even for the
then Finance Minister, Mr. Charan Singh, to
give'a larger quantum of money for agri-
cultural development became difficult J and
there wasa  lot of opposition. Therefore,
even i'f they were very generous in
allocating large amounts of funds, the unified
command in the States and in the Centre
was not there. But today the Finance
Minister and the Government are  quite
sure and confident that whatever may be the
allocation, the machinery in surh and the
leadership is such that it will be able to spend
that money and the results will be very
fruitful. ;  This is one thing which should
not be forgotten.  The machinery on
which this Congress Government is
depending on and the machinery 1
which they are capable of gearing up is going
to be very effective. If  we have to make any
suggestion  about the capacity to spend it is
a very fair thing and the Members will be
really doing justice to the budget Sir,. if
one tries to look at the budget, there are two
things. The first thing is that 1 sr> many
concessions have been givento  the  big
business and industrial houses.  Sir, we are
helpless. It has come into existence not
because of the Congress Government. It was
in existence and the great men like Pandit
Jawaharlal Nehru who cannot be dubbed, as a
stooge of the capitalists or the big houses
wanted that both the private sector and the
public sector economy, should go together.
That is how we have accepted the ~ mixed
economy. Some Members criticised the
Finance Minister that these are not his
proposals that that the speech has not been
prepared by him. It is very unfair.  This
Finance Minister is not a person who is new to
the  political life of this country. He is a
Gandhian. Fie has worked with all  great
men. Nobody can say that he has been en-
gaged or that he is working for  any-big
business houses. He has alj along j been a
trade unionist.
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[Shri M. R. Krishna]

His Contribution for the development of
this country, particularly Tamil Nadu is
unquestionable. And therefore, when he
makes certain allocations for the welfare of
the weaker sections or gives certain
concessions to the big industrial houses, you
cannot just dub him that he is either parochial
or he is patronising the industry. He wants the
industries to develop. You have to make the
industries develop in this country. Then, you
can say in fairness to the Finance Minister that
he is rea. ally giving a chance for the
industries to produce more. Unless the
production is increased whether in the public
sector or the private sector, the country cannot
progress. Therefore, whatever concessions he
might have given to the industrial houses, it is
only to see that they are going to function
properly and produce more. And he has done
that with the intention of helping the country
and helping the industry. If any industry in
this country, whether it is in private sector or
public sector, is starving and in ruins, it is the
country's loss. Therefore, any Finance.
Minister cannot view them as if they belong to
aliens or enemies and do not give any
patronage or help. He cannot look to these
industries in that way. Well, Sir,, every
person, who is a worker, who is a labourer,
who is a low-paid employee first looks at the
Budget and finds out whether this Budget is
going to increase his cost of living. Sir,
various concessions have been given—there
are exemptions on certain types of essential
goods.; second-class railway fares have not
been raised; post cards and inland letters are
not t0 cost extra. These are definitely going to
help directly the poorer classes, middle classes
arnd lower middle-classes. There, if the hon.
Finance Minister could ensure that these
priees are going to be static and do not
increase, that ghould satisfy the middle class
and the lower middle classes. Beyond that, we
cannot expect many things. Mr. Piloo Mody
said that this is a very grim Budget, that it has
no scope, it does not promise anybody
anything, and that when compared to
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the help given by the Janata Govern ment,,
the help which is now being piomised by the
Congress (I) Government is not enough.
Now, Sir, here the Finance Minister has only
indicated one thing that about Rs. 100 crores
have beve earmarked for the welfare of the
weaker sections. It is not just Rs. 100 crores
that is going to be spent for the welfare of the
weaker sections. It is only a catalystice
arrangement in order to attract more funds
from various other sources. If is also to
encourage the State Governments to spend
more money on these weaker sections that Rs.
100 crores have been allocated in this Budget.
Well, if anybody wants to criticise the Budget
he can say that the allotment made by the
Janata Government was higher than the
allotment made by the Cong-ress(l)
Government. But this is not a very fair way of
treating the Budget.

Sir, I would like to point out one
serious thing to the Finance Minister.
That is, everybody needs discipline,
particularly the big industrial houses
who have to really keep the prices at
the level which the Government wants
it and at which level the common man
will be able to buy. They have
to be subjected to certain discipline.
More than that, they mneed super
vision. The amount of control which
the Government has to. exercise over
these industrial houses must be more
effective. If they are allowed to go
in the same old fashion, it will be
difficult for the Finance Minister o'-
the Government of India to ensure
that the prices are stabilised. There
fore, whatever controlling agency you
may think of, it should be effective.
As regards the distribution system,
just by saying that distribution will be
through  cooperative  societies is not
going to help. The co-operatives, the
State agencies and even the depart
mental agencies will have to be strea
mlined and the scrutiny or supervi
sion over them should be more
vigorous. The cooperative also have
not played their  role pro-
perly and there are alotof
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things which are said against the cooperatives.
Therefore, this distribu. tion system will
have to be very carefully scrutinised and

the controls system should be made more
effective.

Now, Sir, in this Budget the expenditure
on defence has been enhanced by about Rs.
300 crores. This Rs. 300 crores is oniy
chicken feed, seeing the things that are
happening on our borders, especially in the
Indian Ocean. There is the combination of
the USA and the UK helping China and
Pakistan' and that danger is growing every
day.

In Assam the situation is becoming worse.
The Assam situation is definitely helping
Pakistan and China to create every kind of
defence problem for India without spending
any money. Therefore,, the Government of
India will have to very seriously view these
things.

Out of this Rs- 300 crores nearly - Rs. 50
crores will be spent only on one single item,
namely, refitting the Vik-rant. Now, you may
be getting very sophisticated planes and they
will have to go on the Vikrant. But this type of
arrangement alone is not going to help India to
safeguard our interests in the Indian Ocean.
Now, Sir, 'however strong youi might be, with
the combined forces of the USA., the UK,
China and other countries, it will be simply
impossible for a country like India to make all
the arrangements to protect itself. Therefore, it
is necessary, that our Prime Minister, who is
hailed as the greatest leader in Asia today, must
get the international support to see that without
spending more money on our defence
preparations we are able to protect our
boundaries.

Even in Assam if it is necessary for the
Government of India to spend more money
there, the Government of India should not
hesitate. It is not merely for the Government
of India which hag to make a heavy contribu-
tion but it is also for every State Government
and everv State Chief Minister, in fact, for
svery one to come
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forward and help the Prime Minister to solve
the Assam problem. It is not the problem of
the Central Government alone. Every State
Chief Minister and every State Government
will have to make some sacrifice. Sir, we
have been doing that in Jammu & Kashmir,
because that is also a part of India. We cannot
lose Assam. We cannot afford to make the
people of Assam unhappy with the
Government of India and therefore any
amount of sacrifice, any amount of effort or
service to the people of Assam, to solve this
problem of Assam, we should not mind and
the Prime Minister of this country should get
all the help and assistance from everybody, all
the political parties.and even individuals.
Only then we will be able to save our country.

Sir,, while I am speaking on defence, |
would like to point out one thing. There are
many establishments which are functioning
under the Defence Ministry where a lot of
things are being produced, where in fact the
production is overlapping in some depart-
ments. I Can give you the instance of HAL,
the Hindustan Aeronautics Limited, which
tries to develop various kindg of aircraft,
design them and finally drop them. Now, there
is no agency in the Defence Ministry to find
cut how far they can go and spend on
developmet without any use. In connection
with HF-24,, everyone in this country knows
what all the exercise* and drills were gone
through and what amount of money as spent
and then that project was discarded. There was
another plane which was to be developed in
collaboration with Haw- ker Sidleys. After
going through everything when one of the test
pilots was killed in an aircrash that project was
abandoned. Now, Sir, 8ome such thingg are
happening. Now,, Sir, under the D.G.O.F.,
Directorate General of Ordinance Factories, a
lot of things are designed, a number of
prototype are produced, but the final
production does not take place. in connection
with the Jaguar plane, we have entered into a
collaboration with the Jaguar



231 Budget (General)

L.Shri M. R. Krishna] and we have to produce
and manufacture al! the components and
spare parts  After 7 or 8 years, the 8 P.M.
moment you are in a position to manufacture
the  components and the spare parts, Jaguar
will me discarded. This  country cannot
afford to go 0" spending money on the projects
which are not going to be helpful. Even
during the British days, they used  t» iiave a
high-powered committee which used to
constantly go into this kind of thing in Qrder to
avoid duplication and also to find out the
items and the equipments that were t° be
produced which could serve  the country for
a"J times or for a number of years. Wen, that
type of a committee is most essential today
because whatever money is allocated towards
defence preparation, 9hould not go into the
drain and it should be able to produce
something  otherwise it will not help us and
we would not be able te protect our  borders
effectively. (Time bell rings). Since you
rang the bell, Sir, I would like to say
somethinig else by increasing  my speed.

Sir, the Finance Minister was kind enough
to say that lots Of sums of money will be
spent on the weaker sections. In his speech he
has very nicely said that investment has been
increased for the public and private sector
industries and then he immediately adds:
"because we want to improve the conditions
of the weaker sections." I do not know what is
the relationship between these two things. It
is almost like saying that I want to feed a man
with milk, honey and bsdam and other thing
because he is going to help the Harijans- to
protect themselves. But he perhaps does not
believe in making the Harijans and Adivasis
stronger. It is almost like tfcis. Me is going to
give more money U ISie industries and says
thst this industrial development is going to
help ttie Harijans. All along, the planning was
done probably on these lines but actual help
did not go to the weaker sections; rather it
went to some other eeple. The Finance
Minister ,haulel
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nave at least avoided to link up Hari-jans'
uplift with larger investments into bigger
hcusrs.

Sir,, one favour w»s done to iports. This

subject is dearer to me and to

friends like RaJa Ram- He said that the
sportsmen who are coming from foreign
countries, would be allowed to bring the
money which has been paid to them. This will
not help the development of sports in a big
way. [ would say that there are only about a
dozen persons who go abroad and who are
paid th're and who will be bringing that
money into India. But that is not the way to
help development of sports in this country. I
would request tne Deputy Minister to inform
the Finance Minister that if the Finance
Minister really wanted to help the
development of sports, he should allow
sophisticated equipment for the various
federations connected with games in the
country to import so that these equipments
could be utilised and our sportsmen will be
able to compete with other countries which
are using these sop'nisticated equipments.

Coming to my own State, the oil prices
have been increased tremendously and the
country as a whole cannot escape because in
everything, transport is involved and,
therefore, however much we might try, our
cost of liing is definitely going to increase.
Now, in Andhra Pradesh, they have seen a
site, Krishna-Godavari basin, where the
Ministry of Petroleum say that there is every
possibility of getting oil on commercial scale.
But the work which is being done there, I am
told, is done with equipment which is not
suitable for that area. Besides that, the amount
that nas been allocat. ed for this very purpose,
is also very very meagre. The personnel who
are engaged there also come from different
areas. So, especially at a time, Sir, when we
are hard-pre«sed for oil. The Government
should not hesitate to spend and expeditiously
exploit the available oil resource. Since we
have to pay increased oil price through our
nose, We have to encourage this and see that
this oil exploration in Andhra Pradesh is done
speedily and whatever reMOress,  whatever
equipment g»A
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whatever personnel are required, are povided
without any delay. Sir, are you going to allow
me more time?

THE VICE-CHAIRMAN (SHRI R. R-
MORARKA): You can take one or two
minutes more.

SHRI M R. KRISHNA: Sir,, one major
thing, the most important thing, for any
development, is power. Now, this power
position in this country is in a very very bad
shape. The reasons can be many. One of the
reasons is that the Electricity Boards in the
States are not properly manned and there are
no good managers. Even though a lot of
money has been invested, the losses are also
equally very enormous. About Rs. 800 crore
is said to be the loss incurred by the State
Electricity Boards. Now,, it should not be left
purely to the State Governments. You can
give them a lot of autonomy. You can give
them a lot of power. But the Boards have to
manage them properly and use them porperly.
But this kind of thing is not done and,
therefore, I would request the hon. Finance
Minister to examine this, because, some of the
States are getting assistance from the World
Bank for the development of thermal and
hydel propects in the various States. Hence, in
regard to anything which is done in this
sphere,, the Government of India hag to come
forward. The plan, the programme, for the
development of power in this country should
be more vigorously pursued. Unless the power
position is improved, this country cannot have
more production. Many of the industries,
which have to depend on power, are almost
sick. Some of the industrialists,, private
industrialists, particularly, in Maharahtra,
West Bengal and U.P., who have been given
licences, to own their own power plants and
so on, are facing problems because the
industries have been crippled for want of
power. But some of them are in a portion to
get profits.

Sir, in the U.S.A., where, they must be
producing one-eigth of the world power
production, the system preva-'~nt, specially
in regard to transmission, is very effective.
Even the accounting system if said to be one
of
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the best. In Britain also, almost the same
system prevails. In Britain, it is not just
serving the country, but it has also a bit of
profit-motive In Britain, they are abie to get
profits. In India, there is also a clamour from
the electricity board workers for increse in
wa.ges. Their condition is not that good. But
still, the electricity which is supplied in India
should be far cheaper because the labour cost
is very cheap. Now, it is time for the
Government of India to see that the power
position in the country is improved so that the
country can become more prosperious.

DR. M. M. S. SIDDHU (Uttar Pradesh):
Sir, the euphoria which was created by the
recent Budget is being lost every day. As
people, dip deep and as lot of figures and
more details are forthcoming the picture
becomes gloomier than it was, presented. In
today's Times of India I may be allowed to
quote an article, one paragraph. The title of
the article is 'Dangers of stagnation by Shri K.
C. Ksanna. I quote:

"Even the prospects of a normal, if not
better monsoon have failed to chaseaway the
blues.

Amid the uncertainties that beset the
economy, two causeg of the pervasive
gloom are reasonably clear. On top of an
average rise of 16.7 per cent in wholesale
price last year, the index is likely to move
up further by 15 to 2Q per cent this year.
And, accroding to the Governor of the
Reserve Bank himself, the trade gap will
widen from Rs. 2236 crores in 1979-80 to
Rs. 3500 crores or more in 1980-81."

Thia is the assessment of no less a person
than the Governor of the Reserve Bank of
India. The priceg have risen. The cloth prices
nave gone up by rupee one to Rs. 3 per metre
from fine cloth to polyster-cum-cotton cloth.
The priceg Ol other commodities have not
come down and the hon. Minister of Finance
is reported to have warned the manufactures
to scale down the prices to the extent of the
excise relief which was promiieA in the
Budget.



235 Budget (General)

[Dr. M. M. S. Siddhu]

Moreover,, if one were to go by the scripts,
again in an interview the ce Minister has said
or is stated to have said that the Unit Trust of
India and the LIC may enter the share
market. 1 quote:

"The Union Finance Minister, Mr. R.
Venkataraman said here today that the Life
Insurance Corporation and the Unit Trust
of india might enter the share market to
take advantage of the slumps in equities,
reacting to the reports of the sagging share
markets after the short-lived buoyancy,
following the Budget presented by him."

So, it has been ably stated by my previous
speakers, specially by hon. Mr. Raju and hon.
Mr. piloo Mody, that the deficit gap is not the
real one as it has been shown, but it is three-
times more than it has actually been shown. I
will not deal with those things. After all, the
budgetary exercise has got certain policies or
certain promises which have been made in the
election manifesto of the ruling party to be
implemented. Take for instance the minimum
needs programme which forms one of the
mayor factors of the 20-point programme.
What has been the allocation for it? And I
r.eed not quote again the same figure for the
rural reconstruction or the other matters
which are connected with the Rural
Recostruction Ministry. Every figure that one
com is across—whether it ig of ccanmand
area development, area planning, subsidy in
minor irrigation, assistance for poultry,
piggery or sheep-breeding or assistance for
others, one finds a dismal picture. One may
refer to Statement IV of the Ministry of Rural
Reconstruction for the Budget for 1980-81. I
need n°t go into it. From this one can realise
that the Minimum Needs Programme, which
i3 actually needed for the rural areas, does not
find the same emphasis as it should have
found. As a matter of fact, it has been slashed
down and I do not understand how the
Minimum Needs Programme can be carried
out when the Plan allocations are lower than
the previous ones, or
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have-been reduced lower because of the

inflationary trends in the prices.

As far as the Minimum Needs Programme
is concerned, under the Health sector, recently
a meting of the officers of the Ministry of
Health and Family Welfare was held in Delhi
in February. 1980. The progress of the
Minimum Needs Programme was reviewed in
the States programme. Some of the reasons
they found in February, 1980, for the slow
progress were that the Plan allocation under
the revised Minimum Needs Programme is by
far too inadequate to meet the laid down
physical targets; further, the allocations
recommended by the Planning Commission
are not made available for the Health sectors
revised Minimum Needs Programme in the
State budgets; the annual allocations made
under the revised Minimum Needs
Programme are not adequately proportionate
to the total Plan allocation; the unit
construction costs calculated work out
allocation under the Revised Minimum Needs
programme were fixed at the beginning of the
Fifth Plan and are unrealistic in today's
context. I need not go further into it. If in the
previous budget, these were inadequate and
one does not find more in this Budget, I do
not understand how the Minimum Needs
Programme can work through. The constraints
under which it could not be implemented are
still there and I do not see any hope in the
present Budget that something will be done to
ameliorate the situation.

Same is true about the nutrition programme
for the childern and the integrated programme.
Then, again, look at the problem of
unemployment and the way it has been going
on. Here I may be permitted to quote from an
article by ho less a person than Dr. V. K. R. V.
Rao, our former Minister as well as a reputed
economist; "Thus, there has been a signi- ficant
increase in the estimated number of
unemployed and under-employed in the urban
areas, as can be
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seen from the following table:" And
the table shows—unemployed through
out the year for 1970-71—1.88 million,
for 1977-78—2.37 million; unemployed
throughout the week—2.41 million in
1970-71 and 3.04 million in 1977-78;
unemployed part of the
week—3.24 million in 1970-71 and 4.09
million in 1977-78. Then rne says: "In terms
of percentage of the total working force, these
percentages are higher for the urban areas than
-for the rural areas. Another indication of
urban unemployment, which presents an even
more dismal picture can be obtained from the
number of persons who are applicants on the
live register of the Employment Exchanges." 1
will not bother the honourable House with the
figures, but I may be allowed to quote only
one that is ,the figures for the workers who
were employed in the rural areas and their
counterparts in the urban areas: —

Rural 1lrhan
arcas areas
Ag iculture and ailied
iviti -8/ —
activities .flg-”{ 1L
Manufacturing proce-

s L 0% 20y
Construction N o fin; q- |-',t:_..;l
Trade zrd Commeroe gs 5 21049
Transpory :ned stor=

nge 01 00% s g

Therefore, Sir, if we have to remove
poverty and unemployment, it is in
agriculture and allied activities where the
largest number of workers have to be given
employment.

The Budget does not, again, give a very
encouraging picture about employment. As
far as one can see, the employment potential
has been reduced. The Planning Commission
Committee, which went into 20 districts in
ten States on "Food for work Programme" has
found that only about 50 per cent of the States
or 50 per cent of the districts which they
visited had utilised the full amount of
allocation. In other places
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they found great deficiencies—unemp-
loyment, misutilisation of funds for other
purposes like purchase of crockery and
purchase of other articles—and the work had
suffered for W'ant of proper care. Therefore,
if the Food-for-Work programme is to be
carried out, it has to be monitored properly
and, again, it has to be ensured that people
get employment at least for six months in a
year. It has also to be ensured that the works
that they carry out, construct or build are of a
durable nature and are assets to the
community. For instance-, construction of
roads along with community houses, storage
capacity, houses, hospitals and primary
schools will add wealth to the nation. But the
way it has been carried out 13 itself a
warning that such programmes may not
always bear fruitful results.

Then, Sir, one comes to another factor, and
that is the needs of the poor man, common
man who has to walk three to four kilometres
to go to the Out Patient Department of a
hospital and waits there for half a day to get
medicine. Do you have anything for him? I
had the good fortune or misfortune—I do not
know—to review the working of the hospitals
of Delhi in the year 1967 and lately also in
1977-78. The Committee which way
established under the chairmanship of Dr. K.
N. Rao, the then Director-General of Health
Services, had made 179 recommendations
which covered all aspects of hospitals from
the out-patients departments to the in-patients
departments, laboratory services, nursing etc.
When we reviewed the position in 1977-78,
we found that many of the recommendations,
90 per cent of the recommendations, were not
implemented. What ic the fun in having
committees after committees to improve the
conditions of hospitals in Delhi when nobody
is to implement the recommendations made
by a committee which is chaired by n0 less a
person than the Director-General of F°nHh
Services? Sir, in the year 1977-78, we found
such overcrowding in some of the
hospitals  that one
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would say that it is against all medical ethics
for a doctor to keep patients under those
conditions. Imagine a woman who has given
birth to a child lying on the floor space. And
there are rows of women lying Hhere on the
floor space, one after the ot'her. Sometimes
two or three ladies are iound sharing a single
bed. Now this is the state of affairs of the
maternity wards in a reputed hospital run by
the Government of India in Delhi. For God's
sake, implement the recommendations of that
Committee. I may be allowed to quote only
one or two recommendations which will show
that implementation recommendations is
genuinely necessary for the health of the
community. "The Committee recommends
that the Out-Patient Rlock housing all the
above-mentioned facilities be constructed on a
priority basis at the Safdarjung Hospital. Out-
Pateients Department of the hospital are in a
mess. One has to walk from one place to
another and it is also disheartening te-.note
that the Emergency Ward which was a
hospital for 300 beds was converted into a
Medical College, University College of
Medical Sciences of the Traumatology and
the Injury Department which was housed in
that has been taken away from it." The same
state of affairs has been there in most of the
hospitals.

Then, Sir, come to the figures in these
demands. I may refer to the demands for
grants for the Ministry of Health and Family
Welfare. We find that the Plan allocations are
so meagre that none of the recommerl-dations
made can be carried out properly. Think of
cancer, think of tuberculosis, think of
communicable diseases. None of these can be
effectively tackled. The only thing that we
hear sometimes is the speech of the hon.
Prime Minister which is circulated to the
members of the Medical Council of India and
the Medical Association to remind them what
the Prime Minister thinks is to be considered.
But, have the'Government of India  ever
considered
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some of the suggestions that have been made
by some of the committees. I quote from the
speech of the Prime Minister. Talking about
the Delhi hospitals she hag said:

"This has resulted in considerable
inconvenience to the middle class and even
the poor who flock to the capital from all
parts of the Country in the understandable
hope of better treatment and care only to
find that they cannot even find a place to
stay."

But in the year 1968-69 the same
recommendations were given, and one cannot
say that for that the Government of India is
not responsibly or that it cared to implement
them. And after that we receive homilies.

The other factor—I will take a couple of
minutes. Sir—which is engaging the attention
of the medical profession as well is the
medical education. Unfortunately, the number
of medical colleges and the number of seats
have been increased to such a number that the
facilities for teaching, laboratory, research,
are not adequate. At the same time, the
institutions which were receiving pagdi
premium or capitation fee for admission, are
still continuing. Some of them have been
taken over by the Government, and it is the
Government which takes the money. I need
not go into it. But is it not shameful that a
brilliant student should not be admitted but a
person with purse should be admitted, and yet
we call it a socialist society? (Time bell rings)
One minute more and I have done with my
points.

The main point again is the question of the
post-graduate medical education. For M.D.
and M.S. regulations havp been made by the
Medical Council of India. But the high-ups in
the Government, who save got pulls get
persons admitted against the rules and
regulations in the medical coll-leges which are
run by the State Governments. Trien a
situation is created. Then someone goes to the
court and gets a writ, and the person | ~ who
has been deprived of admission
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is also admitted. Then the matter comea
before the Medical Council of India to
regularise the admissions which were
done against the ruies. One is done under
the pressure 01 the VIFs, and another ig
done under the pressure—1 do not want
to use the word "pressure"—on the
advice or the orders of tht honourable
court because it wantj to do justice to the
person who ha9 been aggrieved. Such
cases are multiplying in the State of Uttar
Pradesh in the medicai college in
Lucknow and the medical college in
Agra, in the State of Karnataka and
others. These cases then come before us.
It is high time that the Government of
India should take note of it because the
Medical Council of India finds it difficult
to regularise them, and the Medical
Council of India needs the support of the
Government of India to see that the rules
and regulations are properly and
effectiveiy followed.

As for the health measures, the
provision for Tuberculosis has been
slashed drastically from, 1978-79. 1 do
not know whether the Tuberculosis
patient3 deserve such a treatment for a
disease which is said to be scourge.
{Time bell rings). I am sorry. Sir; you
have been ringing the bell. I have other
points, I thank you once again for giving
me this opportunity.

SHRIMATI USHA MALHOTRA: Mr.
Vice-Chairman. Sir, I rise to support the
Budget presented by the hon. Finance
Minister. But before doing so, 1 would
like to say that since I am a new arrival
in this august House although not the
newest one, if there is any lapse On my
part, you will kindly bear with me.

My honoured colleaguea across the
floor have said so much to prove that all
was well with the economy when the
reins of the Government were handed
over to us. The statistics they gave to
prove it, I think, went against them. I
would like most humbly to question
them, which was that miracle which saw
them across the floor, and
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us here to snouider the responsibility of
putting the economy straight? Non9 else
but our beloved Pri:na Minister Shrimaii
Indira Gandhi, nsr charisma, and the
party she leads and the policies and
programmes cf wnich txie people of India
sold so dear to their hearts. The answer
lies in the popular mandate of the great
people of this great nation who felt
insecure. And the onerous responsibility
fell on our shouldera to bring stability
and revitalise the economy. We do not
have to reply to all that has been said by
them. I think whatever tney have said
explains what the economy i3 like today.

To start with, I must congratulate our
hon. Finance Minister for presenting a
very balanced Budget, the best ever
presented after independence.. In an
admittedly " grim economic gituation,
with the shattered economy which we
face, ne has made an earnest attempt to
bring about economic revival. We all
know that the country is fighting hard to
place itself in a position to give relief to
the needy, to the weaker sections, to the
common- man. The Budget has sought to
do so and give incentives to production.
The hon. Minister ha3 lifted or lowered
levies on a wide range of .articles. It has
been a Herculean task which he had to
perform, and a Herculean effort he has
made to put the countrys economy on the
path of stability and growth. I would like
to draw the attention Of the hon. Minister
that the concessions;" and all that has
been provided for the weaker sections
should reach them. There should be
provisions to see that the traders do not
get away with the concessions that have
been given to the common man and that
the consumers actually benefit by all these
concessions given by the Government.

The Finance Minister has also an-
nounced several concessions to revive
industrial growth in the from of tax
holiday to new industrial undertakings.
This is a very welcome I measure, I
should say, for the youth I of the
country, the enterpreneurs
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Other special features are a massive rural
employment programme and a reorientation
towards the welfare of Scheduled Tribes and
weaker sections. The hon. Finance Minister
has followed the party's manifesto to the
letter.

I would like to emphasise that the tourism
industry should receive extra attention. There
should be a national policy for the tourist
industry. It has the potential of crossing the
world oil turnover, according to expert
economists. Tourism is a  multi-billion
industry in countries which have concentrated
on it. India is' second to none in what
attracts the tourists, scenic beauty. India
has everything to offer which attracts

international  tourists—coast-line  beaches,
cultural and artistic heritage and historical
monuments. My mind  goes back to our

State, Himachal Pradesh, which abounds in

so many of the items I have already
mentioned—scenic beauty, ancient  temples
and all that a tourist dreams of. I  would

also request the  hon. Minister to kindly see
that all these tourist places and
archaeological places which interest them
are protected and are not damaged. If
all these places are damaged, how can we
justify tourism in our country-  Tourism
can form the backbone of our economy to an
extent which we have not been able to realise.
Or, we have not been able to appreciate the
significance o* tourism earlier. We  have
to lure 'tourists to our country.  We have to
give them tourist accommodation and all other
facilities. 1 think we are not providing
sufficient ~Budget previsions for this. By
providing more funds and developing' this
industry, we can earn 'more foreign exchange
for our country. Why is it that the tourists are
in a hurry to leave our country when we have
so" much to give them? It is just a question
of planning and changing priorities. We have
to give more priority for tourism in our
country.

I would also like to mention here tha/ In
ad lition to  providing tourist
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accommodation, lot of attention should be
paid to highway tourism and to the
improvement of buses which ply on the
highways. They should be comfortable and
should be air-conditioned. I was told that we
are not in a mood to import air-conditioning
plants for them which I think we ought to. If
we have to build up tourism as an industry,
we have to look to the minutest details of the
industry.

Himachal Pradesh from where I come is a
backward State. I feel that a lot can be done to
develop this State if the Centre is willing to
give us“funds which can Jet us become
economically viable, which can make us stand
on our own feet and which can make us less
of a burden on the Centre's exchequer. In this
connection, I would like to stress that impetus
can be given to electronic industries, and
ancillary industries, in Himachal Pradesh.
Why? The reason is that we have a dust-proof
atmosphere over there. We can give
incentives to certain entrepreneurs to go and
set up these industries over there. Watch-
making industry could be one. Television
industry could be another. I would request the
Central Government to help us out and make
us feel self-sufficient so that we do not have
to come here with begging bowls but on the
other we could be of some help to the Centre
through what we earn through tourism.

We produce potatoes and apples, But to
carry these out of the Pradesh we have some
problems. We do not have markets. We do
not have railheads. We do not have proper
transport facilities or other' amenities. I would
request the Railway Minister through you to
provide some rail heads at different places,
already mentioned to him. connecting
Haryana, Punjab and U.P. with
Himachal Pradesh.
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I think it will do a lot of good to our farmers
whose produce rot on the roads for lack of
transport and other facilities. It is a
heartrending sight to see the apples and
potatoes rotting on the road-sides.

Our mineral belt still remains untapped.
Our lime resources could be used to put up
small mini cement factories which would
contribute to the development of the State.
Tourism, as [ have already said, would go a
long way in giving us what we need. The
Centre should invest some funds to build up
this industry by providing adequate
accommodation. Now, I would request the
honourable Minister of Tourism and Civil
Aviation to give us funds to put up aero-
dromes so that the incoming tourist or the
international tourist is not put to any
inconvenience and is able to save his time by
taking a plane in Delhi and landing in
Himachal Pradesh. Then, Sir, we can take
upon ourself the responsibility of helping the
international tourist by putting up small
tourist complexes all over the State alo.ng the
highways or in places which would attract
tourists. Even though it is not the State sub-
ject—putting up an airstrip)—I would like the
Central Government to give us the necessary
help, necessary aid and necessary knOwhow
and I think that with the improved technology
these days, we have planes which do not
require long runways, but which can take off
on a very small strip of a runway and, as such.
T would request the Central Government to
look into it and give us the necessary fund"
required for this, for the airstrip, for which we
have been fighting for the last so many years.

I would plead that more concessions to
entrepreneurs to start indusi :ies in Himachal
Pradesh be given. Industrialisation can take
place in the backward States, I think, jf the
backward States receive attention from the
Centre, and it wouH PO a long way in red
icing its burden. I pay this because i believe
in the proverb that whenever a  person
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comes to you for food, you do not give him
the fish, but you teach him how to catch fish,
because that would really help him. Similarly,
this would relieve the burden on the Centre.
Forest the single largest non-tax revenue
amounting to twelve crores. In the larger
interests of the nation and to rectify the
ecological imbalance, a complete moratorium
on forest felling is necessary and it would be
possible to impose this moratorium if the
Centre assures us of twelve crores of rupees
per annum. As assured by our honourable
Chief Minister, we can initiate the process
right now and impose the moratorium in four
years and the Centre should assure u3 of this
before we start the process. I would also plead
with the Centre that ;t should give more aid
for metalling the existing roads and for
linking them up with more villages. More and
more villages should be connected by roads
As th« expenditure on building these roads is
much more here, I would say twice as much,
than in the plains, the Centre should give
more aid to connect these people who actually
are cut off from the rest of the world and who
live in the valleys and who still do not know
what independence is, who do not realice that
there is a better world outside beyond their
mountain ranges. So, in view of this and also
keeping the security of the country in view, [
would like to keep these people with us by
reaching out to them and give them all the
amenities that they need. (Time Bell rings).
Just two minutes mo.re, 'Sir. I am the last one
and so. I thought I would get a little more
time.

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA); No; you are not the last
speaker. One more Member is there.

SHRIMATI USHA MALHOTRA: Just a
little more time, Sir.

Well, Sir, we have a lot of potential hv
wav of hydel power and would say that if we
are able to put ut micro-hydel projects all
over ths State, we would be able to cater to
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industry, the needs of the State and also
improve the lot of the people. And if the
Centre comes to our rescue, it would be
welcome because these projects would go a
long way to give us all we want byway of
industry, by way of tourism, by way of
improving the lot of the people.

In the end, I would like to draw the
attention of this august House and the hon.
Minister that advance plan assistance has been
demanded by our State Government for
drought relief measures in Himachal Pradesh,
according to the Memorandum submitted to
the Central Study Team which toured
Himachal Pradesh from 27.5.80 to 30.5.80.

The drought spell started in the ummer of
1979. The 'kharif crop has failed loss running
in Rs. 50 crores. The damage was estimated to
be of the order of Rs. 50 crores. I am cutting it
short, Sir. 'Rabi' crops have also failed. I just
cannot put before yo,u what the lot of the
people is at the moment in Himachal Pradesh.
For the first time, water resources in the State
have dried up and fodder scarcity has been ex-
perienced. We have demanded an advance
plan assistance to the tune of Rs. 18.79 crores
from the Government of India as per the
statement enclosed with the Memorandum
submitted to the Central Study Team.

The natural calamity of drought, according
to the Government of India's assistance
pattern, falls under Plan scheme. According to
that pattern the States are given 5 per cent of
their annual plan outlay as Advance Plan
Assistance, to be adjusted in next five years.
The assistance is given for acceleration of the
execution of existing plan scheme. The Food
f°r Work Programme is the corner-stone of
the whole edifice of drought relief. Last year
we were given 22,000 tonnes Of foodgrains
under the special food for work programme
and 7000 tonnes under "the normal food for
work  programme.
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This was found to be insufficient, with the
result that the backlog of wages in kind,
accumulated towards the end of financial year
and we were short of 3351 tonnes of food-
grains, of the value of Rs. 46.80 lakha. In the
memorandum given to the Central Study
Team requesting for Central Plan Assistance
of Rs. 18.79 crores, we have claimed this
balance as well . . . (Time bell rings). I am
about to finish, Sir.

Under the Agriculture Programme, a new
feature is contingency crop planning for
which a sum of Rs. 2 lakhs has been asked
for. We have also included subsidy for
introgenoui fertilizers because the same is not
permissible at present, and we have demaned
Rs, 60, lakh for this purpose. I need not go
into the details. We have come to the
conclusion that a lot of aid from the Centre is
required at the moment. This may be reviewer
once again in the Budget and provision may
be made.

Last hut not the least, I would say that the
Central Government employees who are
actually posted in Himachal Pradesh face a lot
of difficulty because it is a very difficult area
and they are not used to the climatic conditions
there. They have for the last so many years
been demanding more of house rent allowance
and more of CCA. If the Government of India
goes into the details of these demands, an
amount of not more than Rs. 61 or 7 lakhs is
involved. I would plead with the hon. Minister
kindly to look into the matter which has been
hanging fire for the last so many years. To get
better service we have to look to their needs,
we have to look to their difficulty and we have
to meet their legitimate demands. One thing
more, Sir. In the end I would like to express
my feelings for my friends sitting across the
floor. (Time bell rings) I appeal to them that
instead of being 'Vipakshi Sa-dasya', they
should be 'Sahyogi Sa-dasya' because we have
a lot to do. We have a common programme of
serving the nation. We must put our
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heads together and work towards a better
tomorrow. Actually, constructive criticism is
welcome. There is no doubt about it. {Time
bell rings) At the same time, I would like that
we should put our heads together and
cooperate in order to make this budget a
success.

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Mr. Vice-
Chairman, Sir, if today's sitting is to end by 6
o'clock, I would not be able to finish ,my
si)eech.

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): If you cannot finish today,
you can carry on tomorrow. You can start
now.

PROF. SOURENDRA BHATTA-
CHARIEE: Sir, when the Finance Minister of
a country has to rely an prayer or on weather,
that country is in for a calamity practically
and that is what Mr. Venkataraman has done
in respect of the declared un-bridged gap of
Rs. 1470 crores. He says that he hopes that
good monsoon would not leave any
inflationary impact on this unbridged gap
without any concrete assurances as to in
which other ways it would offset the
inflationary effect. As a matter of fact, the
Finance Minister has acted like a magician, a
poor magician at that who has been cauight at
the sleight of hands. The Finance Minister
wanted to give the idea in Part (b) of his
budget speech that it was all rcees. He gave a
rosy picture in the first 55 minutes of his
speedh. He
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took nearly half an hour for a total exemption
of 42 crores of rupees out of which only 15
crores of rupees related to things of final
consumption. The others were exemptions
towards inputs. Within two or three minutes,
he mooted the proposals which would raise
the excise duty by 282 ci-ores of rupees.
Another 217 crores of rupees would be
realised from tax on interest. It has been
described by many as a sort of indirect tax,
although it is categorised as a direct tax and
its effect will be on various articles produced
by industries which would accrue this
interest. More than 450 crores of rupeeg of
additional taxes were imposed. But again this
is not the full picture as everybody knows. It
is a deceptive budget which w”as not
expected of a serious economist like Mr
Venkataraman. A diversionary strategy was
quite clear. The increase in the prices of
diesel, petroleum goods and petrol were
announced a day or two before this session
began There has been a comment that this
increase has nothing to do with the Budget.
On the other hand...

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): It is now 6 o'clock. Prof.
Bhattacharjee, you
may continue your speech tomorrow.

The House now stands adjourned till 11.00
AM tomorrow.

The House then adjourned at one
minute past six of the clock till
eleven of the clack on Wednesday,
the 2nd July, 1980.



